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of fishermen are suffering. Sea food exporters 
, are in great distress. 1 request the Central 

Government to take up this matter urgently. 

(v) J\1ooernisation 0; Krishna Irrigation 
Delta System by providing Central and 

World Bank Assistance 

SHRI V. SOBHANADREESWARA 
RAO (Vjjyawada) : Sir. the Krishna Irriga
tion Delta System Qnder Prakasham Barrage 
is 130 years old. The present Ayacut is about 
J 5 lakh acres while the Ayacut originally 
contemplated was about 7 lakh acres. Several 
main canals are silted up and the bunds ero
ded. So, water cannot be supplied effectively, 
delaying the transplantations which is a loss 
to the nation. Several times, breaches occur 
in the main canals further worsening the 
situation. Keeping this dire necessity in view, 
the Government has set up a modernisation 
cell which has made an indepth study of the 
whole issue and prepared detailed plan and 
estimates for modernisation of Krishna Delta 
system at an estimated cost of Rs. 92 crores. 
As the State Government finances are not 
available, I request the Union Government 
to provide these funds or expose the scheme 
to the World Bank aid or foreign assistance 
and see tbat the scheme is taken up at the 
earli(st. 

(Trans/ation] 

(\'i) Allotment of land to landless farmers 
of Ganganagar district In the Indira 

Canal region 

SHRI BIRBA~ (Ganganagar): Mr. 
Ch~irman, Sir, the landless people of Ganga
napr should be allotted land in the Indira 
Canal area. The land allotment rules framed 
by lhe Rajasthan Govenment provide for 
allotment Qf land in a district to the landless 
in .that. district first and then to the landless 
of the other districts of the State. The land 
ncar the Indira Canal in the Ganganagar 
district has been giv~n to the persons d is
placed by Pong Dam, whose number is Quite 
larae, whereas the land should have been 
equally distributed among the various dis
tricts, tbrougb Which the Canal passes. In the 
Ganaa~qar ,q.strict where Jetsar Farm has 
bc;en 04tabl~~,. tbe(e is also the Sura~rh 
Farm ,pread ov,r ~hou~nds of acres of land 
in. wbi,q.Jl tlle. aajast~an G.o.ve~~ent or t~ 
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Government of India have tbeir interest. The 
Forest Department bas been established in 
Kishanpura village on thousands of acres of 
land adjacent to Hanumangarh in this dis
trict. It is a border district and many can
tonments and airfieJds have been constructed 
there for security reasons for which purpose 
a very large tract of land in this district bas 
been acquired, though it is a matter of 
concern for the whole of the country. The 
waters of the Ghaghra river also flow through 
this district but by constructing Ghaghra 
Flood Contro] a large area of Government 
land which could be given to the landless 
has become barren. The Former feudal Jord~ 
!lave been allotted land in this district. Gra
duates in agriculture have also been given 
land in this district. I'or a variety of rc;asons 
no landless person of this district has been 
able to get land there. They can take Jand 
in all the other districts of Rajasthan equaJly 
on a proportionate basis. 

I, therefore, request the Governmrnt of 
India that keeping in view the above facts 
the Government land in the Bikaner and 
Jaisalmer districts should first be aUotted to 
the landless of the Ganganagar district so 
that this problem may be solved. 

13.53 hrs. 

DEMANDS FOR GRANTS 
(GENERAL), I 985-86-Conld. 

Ministry of Defence - Omrd. 

[English] 

MR. CHAIRMAN: Now Shri Brahma 
Dutt. 

Translation] 

SHRI BRAHMA DUTT (Tehri Garwal): 
Mr. Chairman, Sir, ~ thank you very much 
for giving me time. It is a matter of pleasure 
that we llad the opportunity to hear the views 
of some ex-servicemen and officers during 
the course of the discussion on the Demands 
for Orants of the Ministry of Defence. For 
this, I congratulate the leader of" my party ~ 
who ~ve. tbem reprcseptatioo· In both the 
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Houses of Parliament. We shaH have to 
view national !tCcurity and national develop
ment side by side. In 1960. the Prime 
Minister of our country and the builder of 
our nation, Pt. Jawahar Lal Nehru, had 
said: -

[English] 

"Defence is not an isolated matter 
now. It is intimately connected with 
industrial aspect and economic aspect 
and many other aspects of the 
cour-try. " 

[Trallslalion1 

Therefore', it becomes necessary that we 
should consider it in the'total perspective. 
History also teJl.s us that it is essential to 
involve the people in the security of the 
country. Long ago when the French Revolu
tion took place, the powers in Europe tried 
to suppress it, but the people of France made 
it a success. After 1917, when the Revolution 
took place in Russia, all the imperialistic 
forces tried to crush it, but the people 
and the peasants faced the forces 
of General Denkin. Therdore, we mu"t 
strengthen civil 'defence in our country. 
Sometimes it becomes a matter or concern 
for us and in the prevailing interna tional 
situation, we should develop our border areas 
whatever it be from the RanD of Kutch to 
Rajasthan or Kashmir or it extends from 
Himachal Pradesp, U.P. or Sikkim to the 
Eastern Sector. This entire 500 km. wide 
belt must be developed in particular and the 
desert area of Rajasthan and the Himalayan 
region sbould be covered by it. We should 
make them prosper and provide them with 
all the amenities to keep them sati"fied, he
cause the safety of our borders will depend 
on the prosperity and contentment of tl~e 
people of the border areas. This will also 
help us to keep a check on spying, anti
social activities and military activities near 
our bdrders. Moreover, we shall have to 
make our defence arrangements in the light 
of the international situation. It is a matter 
of concern that neo-Colonialism and neo
imperialism have again raised their ugly 
heads after the Second World War. How 
much concerned they are in this matter is 
clear from the recent 5tatement~ of the ex
perts of America, their former and present 
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Secretary of State that after the Second 
World War, America has strengthened its 
pOlition in Asia and one of the reasons is 
that China, which u')ed to be their enemy, 
has now become their strategically. Apart 
from this, what they had lost in Korea, Tai
wan and Vietnam, they have now succeeded 
in gaining in Pakistan, Bangladesh and Sri 
Lanka. We should take all these matters 
into account and we are deeply concerned 
about it. Recently, our Prime Minister 
rightly posed a question to the Army Com
manders that uafter all, what is the purpose 
of acquisition of sophisticated arms which 
are finding there way into Pakistan. whether 
they are the latest missiles or submarines or 
naval ships T' Thes~ are being acquired to 
he used against us. Therefore, we mu~t 
modernise our Navy, Army and Air Forc~. 

It is a matter of pleasure that after con
centrating on preparation of plans for our 
economic development since 1950. we also 
started our defence planning after 1964. Our 
Dcfcn"e Minister is of the opinion that there 
should be a perspective planning for ] 5 years 
and we should accelerate the pace of moder
nis;'ltion and increase our defence production 

"and there should be capacity utilisation to 
the full. Besides, more attention should be 
paid to research and development. We are 
surprised to note that Ollt of a total budget 
of Rs. 9,2J 6 crores, about Rs. 523 crores 
have been earmarked for pension and thus 
we are left with Rs. 932 crores only for 
Capi tal expenditure. More funds should be 
provided. Then only we shall be able to do 
all these things. 

Another matter of concern is that 
sufficient number of people and better type 
of people are not coming forward to Jom 
the Army. 1 n 1984, we were short of 
officers by J 0 per cent in comparison with 
requirement. In my opinion, they are 
influenced by the prospects after retirement 
from the Army, Navy or Air Force. Today, 
there are 44 lakh pentioncn 8 nd most of 
them belong the lower ranks, who retire 
between 35 and 45 years of age. Every year 
60,000 persons retire. Many Hon. Members 
have already referred to it, but 1 would like 
to further empha5ise that the terms of 
reference of the Fuurth Pay Commission 
should be amended so that the qnes.tion of 
rationajising the pension of these persons, 
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specially of those old pensioners who were 
getting less pay at that time and who are in 
receipt of very Httle pension, may be referred 
to the Commission. We should also 
implement early tbe judgement given by the 
Supreme Court and the High Court in this 
regard. We should constitute permanent 
statutory committee to consider the rise in 
price index and recommend relief to be 
pensioners. 

Very good work. is being done by the 

Directotate General of Rehabiliation and it 
may be further improved. I would like to 
repeat the statement of Shrimati Indira 
Gandhi in this House in April, 1981. She 
had said: 

(£nglish( 

"Finding alternative occupation fl)r 
the ex-servicemen is a national res
ponsibility and we do treat this 
question with a sense of urgency." 

( Trarrsl(ltion] 

We should keep this in mind. I think a 
high level committee was constituted to look 
into the problems of the ex-servicemen which 
apart from the Central Ministers included 
Ministers from States t ex-~ervicemen and 
secretaries of various Departments. It is my 
submission that the committee has submitted 
its report. The fate of this report should 
not be left in the hands of the officials 
since the committee included Central 
Ministers, Ministers from the States and the 
secretaries of various Departments. The Hon. 
Defence Minish:r should himself take a 
decision on it in consultation with the Prime 
Minister so that their aspirations could be 
fulfilled. 

Our ex-servicemen are highly desciplined 
and experienced. Their services can be 
utilised. I would like to make another 
point. On many occasions, we have had to 
call the Army, sometimes to control the 
riots, and sometimes to restore peace in the 
riot-hit areas. We should create a peace 
force for the purpose whose job should be 
quite distinct from that of the police. The 
police may look after the work of mainte
nance of day to day law and order and 
investiaations. But this peace force should 
be capable of running our power houses, 
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water works and operating pump houses and 
help us in maintaining law and order and 
running the raiJways in the hour of need. 
We can deploy this peace force on all these 
jobs. 

. In our area Mussoorie. an Econmic Task 
Force is doing very good work. This wor~ 
should be extended further. There is much 
to be done in the field of afforestation. A 
massive programme has been prepared 
therefor. They can be engaged on this job 
also. 

One thing more can be done. Our 
Defence Production has increased. Our 
ordinance factories used to manufacture 
goods and equipment worth Rs. IS crores in 
1947. Now, in 1984, it has gone up to 
Rs. 1.000 crores. It is heartening. We 
should consider setting up an Industrial 
Development Corporation which may manu
facture all the goods and equipment required 
by our Army and our Navy. We can utilise 
the services .. of our ex-servicemen for the 
purpose. 

Then, there is a common complaint that 
the ex-servicemen desirous of starting their 
own business and who do not want to move 
away from their places, face difficulties in 
drawing their pension from the banks and 
find it difficult to obtain other assistance 
from the financial institutions. I would 
suggest that a" Financial Coporation should 
be set up for all the ex-servicemen 
with matching contribution by the Centre 
and the State Governments since it is also 
the responsibility of the State Governments. 
However, the State Governments may contri
bute in proportion to the number of ex
servicemen in their respective State. 

I would like to make one more submis
sion. The State Governments had started 
giving Rs. 50 as pension to the widows of 
prior to 1964. I have heard and also read 
somewher~ that the Hon. Defence Minister 
had said that the Centre would contribute 
half the amount. It is my humble submis
sion that Rs. 50 is too meagre an amount. 
If the State Governments give Rs. 50 you 
should also contribute atleast Rs. 50 so that 
they gel a pension of Rs. 100. 

I am surprised that on re-erpploymcnt of 
o~r ex .. servicemen, their previous ser'Yices IS 
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110t counted. While a110tting accommodation, 
they are told to forego pension and gratuity. 
It is not just. 

1 would like to say two three things 
about the Cantonments. The Cantonment Act 
was enacted in 1924. It has become obsolete. 
1 come from Debra Dun. There are two 
Cantonments there, one at Chakrota and the 
other at Garhi. The civil areas in these 
Cantonments are in a miserable condition. 
These should be made democratic. A totally 
fresh law should be enacted for the purpose. 
Otherwise, a state of confrontation between 
the civil areas and the military areas would 
develop there. 

I agree with Mr. Das Munsi that the 
concept of National Cadet Corps should be 
enforced with renewed emphasis so that we 
could get disciplined people. 

With these words, I thank the Congress 
Government for aU that they have done 
since 1947. They have made the country self
reliant in many fields and all the three wings 
of the Armed Force of our country have 
become so powerful that no external power 
dare raise an evil eye on us, but in the 
context of changing circumstances. we should 
remain vigilant. There is need to grant 
more facilities to the Armed Forces per
sonnel to improve their lot after retirement 
and to better their promotion prospects so 
that the cream, of our country is attracted to 
military service and the service in the Armed 
Forces should be the most 80ught after job. 

"PROF. NIRMALA KUMARI SHAK
TAWAT (Chittorgarh): Mr. Chairman, Sir, 
1 risc to support the Demands for Grants of 
the Ministry of Defence. Sir, it is a fact 
that Pancbsheel and Non-alignment are the 
basis of our foreign policy, but every peace 
lovina nation needs an army to defend its 
borders, to safeguard its integrity and to main
tain internal peace in the country. If we are 
spending 17 per cent of our present budget 
allocation on it, it is not only necessary but 
also inexitable. We want to have friendly 
relations with our neighbouring countries, 
but, unfortunately, the intentions of our 
neighbouring countries are not good. For 
exampl~t let us take Pakistan. She has talked 
of negotiated settlement on severa] occasions 
but her attitude bas been quite contrary to 
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it. Recently. when our Prime Minister. 
Shri Rajiv Gandhi, met them in Moscow. 
they adopted a different posture and gave a 
divergent version in tbe press interview. 
Although geographically America is far off 
from us, yet they have set up a base in Diego 
Garcia in the Indian Ocean, which is matter 
of concern to us. As far as Sri Lanka is 
concerned, their policy and approach is quite 
clear from the recent kiJIings of our fisher
men and the Tamilian problem created by 
tbem. Our relations with Bangladesh cannot 
be termed as friendly. because whenever we 
talk of fencing our border, they oppose it. 
They have made their intention and policy 
very clear by pushing their people into our 
territory and by giving shelter to Mizo 
hostiles. Sir, 1 would. therefore, submit 
that even if we have to curtail all other 
requirements of ours to provide funds for 
Defence, it is very much desirable and 
essential. 

Sir, our borders comprise of inaccessible 
places but the valiant jawans of our Army, 
Navy and Air Force are steadfast at their 
posts and with patriotism. There are some 
rocky places in mountains on high attitude 
where they have to face blood freezing cold 
and on the other side there is the blazin~ 
desert. We are proud of our disciplined 
jawans who are braving difficult terrain, dense 
mountains, marsh land, etc. I would also 
like to submit that if we do not provide 
them with the latest and sophisticated 
weapons, they will not be able to display 
their optimum valour. Today, we face the 
biggest danger on our borders fwm Pakistan. 
History is witness that whenever Paki~tan 

faced internal strife it turned its guns towards 
India. 

When the Punjab problem arose before 
us, we were in trouble. Pakistan attacked 
our Nabra Valley of Ladakh at that very 
time. This valley is situated beh~een China 
and Pakistan. They want to occupy it by 
any means. I would like to say that at that 
time, our valiant soldiers faced them bravely. 
Today, Pakistan is busy making an atom bomb. 
She is getting technical aid from China. Arab 
countries also live her financial aid. I would 
like to caution that we have to keep ourselves 
vigilant under such circumstances, because 
big power never want any war to be fought 
on their own lands. They make weaker 
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countries their target. The example of 
Israel. Iran and Iraq are before us in this 
connection. I would also like to say that those 
big powers may not attack us like this. For 
this we have to be more alert. Our country 
is the Chairman of the Non-aligned Move
ment. Previously, our late Prime Minister, 
Smt. Indira Gandhi. took initiative in this 
matter and at present Shri Rajiv is holding 
this position. We should develop expertise 
in atomic eno!rgy by any means to make our 
country strong. History is witness that 
Rama and Shiva were also peace-loving. 
Rama had to use arms to face the enemies. 
Similarly, Shiva had to open his third eye. 
I would also like to request that if we look 
at the map of the world, we shall find how 
fast the nuclear pOwVers are progressing. The 
report of U.N.O. states that there are only 
J 5 to 20 countries which possess atomic 
weaponS. Their whole pile up comes to 
about fifty thou':)and. So. in view of the 
nuclear power of those nations, we would 
aho like to possess atomic power by any 
means. America and Russia possess 75 per 
cent out of the total atomic weapons today. 
l'rance, China, Germany, England and Italy 
are having 22 per cent. I would like to say 
that no country wants to have an utomic 
war. They know that if any war is fought 
with these atomic weapons, neither the earth 
nor the trees, plants. etc., will survive. So, 
they want to show us their might by creating 
a sense of fear of their atomic power. I 
request that we should also acquire atomic 
power so that China. which shows Arunachal 
Pradesh in her map or other such countries 
which have some mala/ide intentions against 
us dare not do so. I would also like to say 
that an appeal for peace has its effect on1y if 
it is made by a powerful nation. In this situ
ation, if we are equip[led with atomic power, 
our relations with other countries will automa-
tically be improved. With regard to our atomic 
explosion at Pokharan. it wa') stated that it 
would be used for peaceful purposes. Even 
then. Pakistan, China and America are pro
pagating that we are making atomic weapons. 
The Atomic Plant at Tarapur (Interruptions) 
... Today. America wants that we should 
sign the Nuclear Non-proliferation Treaty. 
But we cannot compromise our freedom and 
prosperity. I am quit~ conlident that we 
shall take our c{\untry on the path of pro
gress by harnessing atomic energy for peaceful 
purposes. 

We have atomic reactors at Tarapur. 
Kota or in R.A.P.P .• but we have no 'power
ful radars and missiles to protect them in 
case they are attacked. So I request the 
Hon. Minister that some special arrangements 
should be made to protect them, I congratu
late the Hon. Minister for modernising the 
weapons of our Army. But we hra ve to end 
our reliance on the other countries in this 
connection, It is, therefore, necessary to give 
encouragement to all the 'existing industries in 
our country. We purchase weapons from 
other countries and those countries do not 
supply spare parts for them, resulting in all 
those weapons becoming useless for us after 
some time. So, my humble submission is that 
we should do long-term planning in this con
nection and we should go ahead with standar
dised weapons. By standardised weapons J 
mean those weapons which change their 
shapes when one is a ttached with another. 
We should increase thetr production. The 
reason is that if there is any war, it would 
not be fought on land but in the sky or 
in water. It is. therefore. necessary to 
make our Navy and Air Force more powerful. 

When we look at our Air Force, we find 
that we have MIG-23, Jaguar and Mirage-
2000. supplied by France whereas Pakistan 
has F-16 fighter planes. It is a matter of 
great concern how far these planes of our 
would be able to face the F -16 planes. The 
Hon. Minister may please state in detail in 
his reply the progress made in making our 
Air Force more powerful and the details 
of the other plans as well. 

As far as the Navy is concerned. Sir, 
we are lagging for behind in this spheres also 
and our Vikrant has become outdated. We 
have no information about the latest sub-
marines and about our plans for making our 
Navy more powerful. J request the Hon. 
Minister that we should modernise our Navy 
and make it more powerful to protect our 
huge oil deposits at Bombay High. The way 
Sri Lanka fClrces have killed some of our 
fishermen is a clear indication that our coast 
guard force is not fully capable. Secondly, 
a strong Navy is also necessary to defend 
the Andaman, Nicobar and Lakshadweep 
Islands situated on our borders and also for 
the defence of our long coast land. 

Sir, I would like to live some suggestions 
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to tbe Hon. Minister. We Beed not expand 
our forces too much. but like lsraelp whose 
second line of defence is quite strong. we 
need to have a powerful second line of 
defence, which sbould include Para-military 
forces, Home Guard~ N.C.C. or Border 
Security force. Secondly, very little bas been 
done for the welfare of our Jawans posted on 
the borders. There are no two opinions that 
the responsibility for the welfare of the 
Jawans lies on both the State and the society. 
But wben our Army man goes back to his 
home tc'Wt\, on lea\'e and wants to take rest 
and expects peace during this period, he 
has to face many preblems instead. He finds 
that someo.ne has occupied his land, some
one is frightening his family members 
and his whole time is s&,,!nt on settling 
these issues and gcing time and again 
to the revenue office. I request tbe Hcn. 
Minister to issue orders to the State Govern
ments to take upon themselves the respensi
bility for tbe security of the family members 
and the property of the Jawans, because they 
are the sentinels on our borders. I would 
like submit that proper arrangements should 
be made for the education of their child.ren 
as per the recent declaration of the 
Government. 

Government have declared that every 
district would have a middle school. Suffi
cient representation should be given to the 
children ef the armymen in these middle 
schools. 

Sir, the condition of our ex-servicemen 
'~l& very miserable. Their number is quite 
luge and they retire too early. Hence, 
special attention should be paid for giving 
them employment. Yeu have so many 
departments to. absorb them in. 

The subject of rehabiHtation of ex
servicemen is in the State List. It shculd 
be included in the Concurrent List, so that 
work may go on smcothly. 

Sir, I would also like to submit that the 
cendition of the war widows is very miser
able. We should pay special attention towards 
the war widows. I would also like to submit 
that there are 18 miJitary schools in our 
country. Out of those, one is situated in my 
(onstitutency, Cbittorgarb •••••• 

[Engli,h} 

MR. CHAIRMAN: J have given you 
fi.e minutes more also. Please conclude 
DOW. 

[Trans/ation] 

PROF. NIRMALA KUMARI SHAKAT
WAT : Whatever facilities you provide in 
these schools, the State Governments have to 
share the burden of it, with the result that 
these schools neither receive the facilties as. 
provided by scheols run by the State Govern· 
ments nor as provided by the schools run by 
tbe Centre. 1, therefore, urge the Govern· 
ment that these schools should be given full 
facilities, 

Lastly, I thank the Minister for having 
listened to me with attention and thank the 
Chair for the extra time given to mc. With 
these words, J support the Demands or the 
Defenee Ministry. 

[English] 

SHRI N. TOMB} SlNGH (lnner Mani
pur) : Mr. Cbairman, Sir. I support 
the Demands for Grants of the Ministry of 
Defence. The demands of this Ministry have 
a special status and importance. It is ~l 

happy coincidence that our Hon. Minister 
of Defence has lot the combined experience 
of three subjects, viz. Home Affairs, External 
Affairs and Defence. The combination of 
these three subjects is indeed a happy augury. 
Therefore we expect that in the prcsen t 
context, when the security and defence 
of our country is in an alarming situation, 
he wi}) be able to handle the situation with 
&feat efficiency and ability. 

I do not like to repeat the points already 
made on the floor of this House by those 
who spoke before me. But J would like to 
highlight a few points which have not been 
touched upon. 

Firstly, the Army has been assisting the 
Civil Administration an over tbe ccuntry on 
a number of occasions_ The other day our 
Defence Minister bad given the information 
in this House that in the last financial year, 
Army had IOlle to assist the Civil Adminis .. 



265 D.molftb lor Grants V AISAKHA S, J 90'7 (SAKA) IHmanth lor Granlll 
(General) 198$-86 

266 
(General) 198$-86 

tration as many as 17S times and about 60 per 
cent of these cases related to the maintenance 
of law and order. This explains the importance 
of the Defence Forces today as they are not 
merely for the defence of the country across 
the borders, but also for handling situations 
inside the country, particularly where extrem
ism, insurgency and lawlessness the enemies 
within raise their ua1y heads. I represent a 
region gripped by insuraency for the last 
several decades and I represent a State where 
the Special Armed Forces (Assam, Nagaland, 
Manipur) Act has been in force for some 
years. 1 remember one occasion: It was the 
middle of the year 1980. A military intelli
gence officer came to me, perhaps as a part of 
the programme to meet man. At that time. 
I was not in Parliament. I was in State 
politics after having been in the Lok Sabha 
for two terms. The officer's name I do not 
recall. He was trying to understand whether 
the Special Powers (Armed Forces) Act 
should be imposed in Manipur at all, if so, 
when it should be done. I said: 'There is no 
right time for such an imposition. The best 
thing is not to have it: He said it was very 
essential. Ultimately, in spite of protests and 
opposition, including opposition from the 
ruling group to which I belonged then also, 
this came about. It was considered essential. 
In the beginning, the Army represented a 
symbol of excesses. Then gradually. after the 
passage of a few months, there were the signs 
of revision of methods, change of techniques, 
and improvement in intelligence. 

Then I thought that we should meet the 
senior commands, to advise them that the mili
tary and the Defence forces in the country 
should be trained, not only to fight the ene
mies outside and across the border; they 
should be trained to handle difficult situa
tions in the civilian areas with preparedness 
and expertise. No two situations are like. 

For instance, take Kashmir. Kashmir 
has a very special situation. What prevails 
in Kashmir may not be similar to what pre
vails in Nagaland and Punjab today is in an 
insurgent State. What is the type of insur
gency that we have in Punjab? I do not 
think it is necessary for me to elaborate on. 

In the particular context I am referring 
to, they were the heydays of the PLA and 
Pre-Pak in Mainpur, and the Police and the 
security forces including the Army did not 

know whether there should be collective 
punishment against the whole society or not, 
although collective punishment did work 
effectively elsewhere. They had first toen and 
then learn. But in Manipur, there was a kind 
of insurgency in which the father is different 
from the son, the mother different from the 
daughter, the neighbour from neighbour, 
meaning thereby that they were all very 
individual manifestations. And they caJled 
it urban insurgency, which was unpreceden
ted. No community is involved, and no 
entire locality is involved, but individuals 
organised in their course are involved. There
fore, it is in the fitness of things that intelli
gence should be utilized to the maximum to 
concentrate army action on genuine suspects, 
So, the methods and strategies to be utilized 
in such situations should be different from 
place to place, and from situation to situa
tion. What I am trying to drive at is that 
our Army should be given tra ining to handle 
insurgent situations in different areas, not 
only through bullets but, through other 
methods, to decide where collective punish
ment will work. and where maximum intelli
gence to single out suspects wiJ] work. 
Different methods are there. They should 
not work guidgingly with the idea that they 
had been assigued wrong duties. 

I am now happy that in Nagaland, in 
Manipur, in Mizoram and such other places, 
the Army has contributed to the change, to 
the improvement in the situation; but at 
what cost? At the cost of innocent lives and 
respect for loyal civil population. They made 
errors leading to killing and harassment to 
innocent people which ultimately led to the 
provocation of the entire society unnecessa
rily. To avoid such situations, our Army, 
our para-military forces and all the Police 
forces should have a special cell to handle 
such situations. They should not complain 
that they were not for this job. 

We have heard of the Bihar incidents 
which occurred a few days back. The report 
said that about 25 rounds were fired, and the 
casuaJty was 15. Wbat is the implication '? 
It is tbat the Police forces did not know bow 
to fire to control a civilian mob. Either they 
wanted to kill everybody, or fire in such a 
manner that it seemed that it was airucd at 
particular individuals. This sDlacks of Jack 
of trainiDI and moti~ation amoDl the Poli
cemen handJinl such situations. Normally 
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the angry should have been frightened 
away through minimum damage. Twenty 
five rounds were fired and 15 people 
were killed. This indicates that there 
has been no sufficient motivation and right 
training among the Police force. This hap
pens particularly when armed forces handle 
a situation in a civilian area after provoca
tion in a (..ertain situation. Some members 
of the armed forces were killed by extremists 
in Imphal by the end of 1980. Tbis inci
dent hit the headlines in all the national 
newspapers and received the attention of the 
Governm.::nt of India. The army men (ould 
not control tht!m"elves on provocation. They 
showed rank indisdpline and lack of self
control. The fact of tile situation 
according was that a few members of the 
armed forces were killed by extremists accor
ding to their report. As a consequence, the 
entire unit posted near the area of incident 
became amuck and killed innocent people. 
It was found out that those who died after 
the provocation were all innocent people, 
school teachers and villagers, farmers who 
had nothing to do with insurgency. After 
that, some omcer~ were transferred and some 
effective measures were taken against the 
faulty officers and jawans it seemed. We do 
not know what actually happened it was 
anybody's guess because it did not come 
in the news. We however understand that some 
changes in the method and strategy were 
made to make it more effective and to avoid 
harassing and killing of the innocents. 

We could economise in the use of army 
and we should adopt a sort of civilian appro
ach instead of military and Police force app
roach so that the situation can be handled pro
perly without provoking the innocent public 
and be able to aim at the genuine suspects. 

Certain areas of the country are not 
properly represented in the army. The Defence 
Minister has made a policy indication that 
the government is not thinking in terms of 
raising regiments in the name of States or 
communities. We will pursue this policy. If 
you are strict on this, then you have to open 
recruitment to the existing regiments on a 
general basis so that certain communities and 
States in whose name regiments do not exist 
could be represented. I am referring to my 
State Manipur and also Mizoram where the 
railways do not exist, industries have yet to 
come up. Armed forces and para-military for
ces are major employment agencies. Apart from 

getting employment. recruitment of our young 
people to these para·millitary forces should 
be enhanced so that they should get a chance 
to be in the national mainstream during 
service; and after retirement, they bring the 
spirit of national mainstream and loyalty to 
the nation after retirement. We should en
courage more and more recruitment of the 
people of Mizoram, Manipur, Nagaland and 
Arunachal Pradesh where employment facili
ties through industries and railways are not 
available into the arms forces. Therefore. I 
would like to suggest, as I have been suggest
ing on this form on other occasions. that 
we should have special recruitment rallies so 
that we can fascinate young people from 
these areas. 

Much has been said about rehabilitation 
of the retired personnel, retired ex~ervicemen. 
35 to 45 age is a point where a man's life 
begins in many cases. We should not take of 
rehabilitation. A man of 45 is fit physically 
and mentally for active service in society. 
The army should have sufficient arrtmgement 
to train other ranks in different crafts so 
that after retirement they will be able to 
stand on their own legs. With the help of 
financial assistance given by the nationalised 
banks, they can start their business after 
retirement and can start their fresh lease of 
life. 

To sum up : In view of this present situa
tion, I may request the Hon. Defence Minister 
to see that, where small communities' 
representation in the army and para military 
forces is not adequate, steps should be taken 
to improve the situation so that these 
communities get sufficient representation in 
the army. Secondly the army should improve 
upon their credibility and efficiency in 
disturbed areas and thirdly, army should retire 
with preparedness to stand on their own legs. 

[Translation] 

*SHRI A. C. SHANMUGAM (Vcllor~) : 
Mr. Chairman. Sir, J am grateful to you for 
giving me this opportunity to say a few words 
on the Demands for Grants of the Ministry 
to Defence for 1985-86. In the first year of 
the 7th Five Year Plan we have allocated 
neady Rs. 8000 crores for Defence. India is 

·The speech wa~ originally delivered in 
Tamil. 



269 Demands IDr Grants 
(General) 1985-86 

VAJSAKHA S, 1907 (,SAKA) Demands for Grants 270 

a peace-Iovig nation. OUf quest of peace has 
become an example for other nation to 
emuJa teo Yet, in order to protect the country 
from . external aggression and from internal 
conflicts, we have to strengthen our Armed 
Forces. As pionted out by the Hon. Lady 
Member, India is surrounded by inimical 
countries. While our Prime Minister, Shri 
Rajiv Gandhi is sending delegations to 
neighbouring countri~s to establish good 
relations, our neighbouring countries are 
threatening the security of our country. 
Pakistan is spending 75% of this Budget on 
Defence. Several hundreds of crores of rupees 
are being spent in the purchase of sophisti
cated war-planes with the capacity to carry 
nuclear missiles. Pakistan has successfully 
developed nuclear explosion know-hoW. 
Whether it is in Punjab or in Assam or in 
any other part of the country, where there is 
violent agitation, the hand of Pakistan is 
seen. Pakistan is instigating and inspirings 
such agitations in India in order to 
destabilise the conditions in India. Our 
neighhour BangIa Desh indulges in shooting 
spree, when we try to have barbed wire force 
On our borders. China is going ~lJ over the 
world to purchase arms, ammunitions, war 
planes with nuclear heads etc. Our Hon. 
Lady Member referred to the war hysteria 
of the small country. Sri Lanka. Indian army 
is not needed. Tamil Nadu Police can 
subjugate this small nation in one hour. Yet 
Sri Lanka's anti-Jndian stance is becoming 
violent and virulent. During BangIa Desh 
War, the Pakistan war planes were allowed to 
land in Colombo and refuelling facilities were 
offerd by Sri Lanka Governmet. During his 
recent visit to Pakistan, President Jayawar
dhane has indulged in anti-Indian gimmicks. by 
demanding self-detennination for Kashmiris. 
Sri Lanka bas signed a so-called scientific 
agreement with America mortgaging the entire 
Sri Lanka coast. It is claimed that Sri Lanka 
coast will become the centre of scientific 
researeh by America. In course of time the 
Sri Lanka coast will be the American military 
base. Sri Lanka has entered into agreements 
with foreign countries for the purchase of 
modern arms and ammunitions worth one 
thousand crores. The MOSSAD from Israel 
and the mercenary force S. A. S. from Britain 
are training the Sri Lanka soldiers in Oorma 
warfare. Again. Triocomalle. the eye-of Indian 
ocean on the east coast of Sri Lanka has 
been giwn on a long lease to U. S. A. by 
Sri Lankan Government. There are 108 aiant 
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oil tanks in Trincomalle, which also have 
been given on lease to U. S. A. The entire 
American 7th Fleet can be fuelled with the 
petrol stored in these tanks. Besides American 
war planes can also be re-fuelled here. The 
U. S. A. has established a high power tra~
mission tower here which can oversee any 
movement on the Indian Ocean. Whether it 
is an Indian naval ship or any other country's 
naval ship moving in Indian ocean can be 
located from here. Indian navy is confronted 
with another danger. The naval ships as aJso 
any merchant ship which has to go from 
Bombay to Calcutta, from Cochin to Calcutta 
or for that matter any ship from Tuticorin 
to Madras on the East coast itself will have 
to go around Trincomalle. There is no direct 
route. The ships from Calcutta to West coast 
will have to go via Trincomalle. You can 
imagine the exposure to danger of our ships 
in times of international crisis in Indian Ocean. 
Sir. Indian Ocean is going to be war theatre 
for third world war, according to military 
strategists of international reputation. The 
Chief of Southern Naval Command has 
expressed unequivocally that the only way to 
avert such a danger to Indian navy is to 
have Sethusamudram project. The Sethusa
mudram project should be implemented 
forthwith as a defence project. 80 years ago 
even the Britishcrs had expressed that this 
Sethusamudram project is of great strategic 
importance. If unfortunately the third World 
War erupts, then it win start from Indian 
Ocean only. As the Defence Minister hails 
from a southern State, he knows that the 
Southern States are susceptible to dangers 
from the sea. They will be the first victims of 
any such aggression from sea. I requested 
him that he should strengthen our Indian 
navy. The Lady-Member who preceded me 
pointed out that the interests of Navy have 
been neglected by successive Governments 
since lndependence. 38 years after indepen
dence. in the 1985-86 Defence Budget. a sum 
of Rs. 4787 crores has been allocted for 
Armed Forces and a sum of Rs. 601 crores 
for Indian Navy_ You will agree with me. Sir, 
that all the three wings of our Armed Forces 
should get equal treatment. But Indian 
Navy has always received step-motherly 
treatment. When Indian Ocean has become 
the hotbed of international rivaJry and super
power rivalry, our Navy should be in a 
position to protect the long coast-line of 
India. So far we have been preparing our
selves for portecting the country from land-
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attack from Pakistan or from north-East. 
Now the danger is looming large from Indian 
Ocean. The naval security measures are to be 
tightened. The Indian Navy has to be 
expanded. Even out of the anoetion of Rs. 
iOO croTes, Rs. 500 crores are to be spent in 
the purchase of stores and in the modernisa
tion of Indian Navy. There is no left for 
buying new submarines or new war ships for 
Indian Navy. I urge upon the Minister of 
Defence to pay attention to the expansion of 
the Indian Navy immediately. 

We should also strengthen our coast
guard. Last week the Sri Lanka vessels 
e'1tered our territorial waters and arrested 
about 200 Sri Lanka refugees trying to reach 
India. Sometime back off- Rameswaram coa~t, 
the Sri Lanka Navy arrested I ndia fishermen 
in our territorial waters. While we have one 
naval vessel and one plastic boat, near 
Kacchathivu Sri Lanka has many navy vessels 
and 15 plastic boats. They enter merrily our 
territorial waters and plunder our marine 
wealth and maltreat our fishermen. We 
should strengthen our coast-guard force. I 
would suggest that even Kacchathivu lslands 
should be taken back as to break the back
bone of Sri Lanka navy. 

In order to have better control, 1 suggest 
that a Naval Command should be established 
at Rameshwaram and another Command at 
Madras. 

Sir, you know tbe devastation of Japan 
in Second World war and the annihilation of 
Hiroshima and Nagasaki. The ffourishing 
towns became crematorium with the explosion 
of Atom Bombs. Even today these two places 
are shown as the living monuments for the 
people of Japan so that they give their best 
to make Japan the most powerful country in 
the world. The sense of patriotism is instilled 
in them. I want that there should be compul
sory military training of the you th of our 
country who have reached 18 years of age. 
This training may last for two years or at 
least for one year. The Nee should be made 
compulsory in all the schools and colleges both 
for girls and bo ys. ThiS will bring about the 
much needed national integration. 

Sirt America allocates 30% of its defence 
budget for research and development. We have 
allotted just 40% for this purpose. I am not 
comparing India with America. But I suggest 
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that at least 10% of the money should be 
allotted for reseerch and development. OUf 

former Defence Minister had announced the 
setting up of a Defence industry in public 
sector in Ara.kkonam, North Areot District. 
I want to know the progress in this regard. 
Similarly, the ancillary unit to manufacture 
the electric gadget for Vijayanta tanks should 
not be taken out of A vadi to some northern 
State; it should be located only in Avadi. 
The Naval Training Center was proposed to 
be set .. up in Kolavia in ChengJeput. Later it 
was shifted to Cochin. Now it is not, 
functioning well there. I want that the N~val 
Training Center shouid be located in Kolavai, 
Cbengleput. Many Members have referred to 

the rehabilitation of ex-servicemen who 
retire at 35 years and 40 years. The officers 
are enaoled to get themselves absorbed here 
and there. But the soldiers are left to fend 
for themselves. They should be given loans 
from public sector banks for sdf-employment 
projects. The Ministry should also take 
personal interest in their reba biJitation. 

Sir, our security forces have earned a 
name for their efficiency and competence. But 
the assassination of our former Prim\! Minister 
Smt. Indira Gandhi is really a black mark on 
their creditable performance in the defence of 
our country. 

With these words, 1 support the Demands 
for Grants of tbe Ministry of Defence. 

[English] 

SHRI G. G. SWELL (Shillong) : Mr. 
Chairman, Sir, I participate in this debate 
with a lot of sympathy for the Defence 
Minister. 1 did not say 'sympathy, I can put 
myself in his position and understand the 
inhibitions, the restrictions that are imposed 
on him. Defence is the one question where 
we do not wear our heart in our sleeves, we 
do not put our cards on the table. If we do 
that, I think that is the ultimate imbecility. 
But I am motivated for participating in this 
debate by one question that intrigues my 
mind, and I would like to put that question 
to the Defence Minister. He may in his 
wisdom reply to it, he may, if he thinks it is 
not in the interest of the security of the 
country, not reply to it. That question is 
whetber in the present precarious global and 
regional security situation, we have a military 
doetorine, You will alree with me that the 
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security of this country is no lonpr a question 
pf our i~volvement with Palustan. For a long 
time PakL"tan had been oLir bad boy and 
that bad boy had acquired new weapons, new 
capabilities for reasons that we all k.now. 
We have to take care of that. But we know 
the situation in Asia, especially in South 
Asia. The war of Iran and Iraq continues. 
far from its passing out, it has intensified. 
There is a real danger that the wa~ may spill 
over into the other Gulf countrie-s interdicting 
the flow of oil from Gulf areas and thus 
bring super powers into confrontation with 
each other .. 

The situation in Afghanistan continues to 
be bad. Any moment it may spill over into 
Pakistan. And if that should happen, America 
will not be contented merely with giving 
Pakistanis F-16 or Hawk Eye surveillance 
planes or side-wind missiles. I think they 
would be compelled to come into the field 
themselves in which case we will have a direct 
confrontation between the two super powers 
right in our doorstep. 

Then down in the Indian Ocean. my friend 
mentioned who spoke in Tamil a little while 

ago, that jf at all another big war broke out in 
this world it would be from the Indian Ocean. 
I would not be that pessimistic. but I would like 
to pose two questions in regard to the Indian 
Ocean to the Defence Minister and again 
I would say it is for him to reply or not to 
reply. I would like to know whether it is a fact 
that the United States of America has installed 
extremely Jow-key transmitters in their VOA 
Centre in Sri Lanka; and what is the purpose 
of these extremely low-key transmitters? 
They have only one purpolie i.e. to monitor 
the move of the submarines in the area at 
long distances. And I would also like to know 
whether these extremely lOW-key transmitters 
have a deloterious effect on the health of 
our coastal people both of India and of Sri 
Lanka. 1 would like him also to reply to the 
question whether it is a fact that the United 
States has installed in Diego Garcia ground
based optica 1 deep space surveil lance system, 
which they say, can dete..:t a squar~ foot 
object at a distance of 25,00 miles into space. 
It means it is the begining of cert9.in installa
tions in this area for a star war, a strategic 
defence initiative which the Defence Minister 

. should know very very well. 

Now; 'in' this context I would like to 
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know what is our military doctrine. In view 
of -the (act the Prime Minister said the other 
day that he had no indication that Pakistan 
was not going for a nuclear weapon that 
means a lot. Well, let us put it more positively 
that Pakistan is going in for a nudear bomb. 
It has developed its own nuclear fuel enrich
ment technique and America is helpless to do 
anythil1.g about it because Pakistan as an ally 
in the event of a confrontation with the 
Soviet Union, whenever Afghanistan conflict 
spills-over to Pakistan, is more important to 
the United States of America than stopping 
Pakistan from goins nuclear. 

In view of this, I would like to know 
whether we still stick to the position that 
we develop nuclear energy only for peaceful 
purposes or whether we keep our nuclear 
option open. 

Sir, I have read that China also is 
oeveloping a new tc\,;hnique in warfare. 
The emphasis of the Chinese Army today 

is on air-to-air re-fuelling which means tha L 

China is preparing to tight war on a much 
larger canvas. If China were to send its 
warplanes to India, it cannot do it without 
air re-fuelling, That means the whole of 
India comes within that space. And you are 
aware also that a nation that has fore-sworn 
war as a result of the suffering it had in the 
.last War, Japan also has declared that its 
policy j~ to defend the air space and the 
waterways of Japan up to 1000 miles from 
the Japanese coast. In view of this, do we 
have a military doctrine. do we also develop 
or place emphasis on the development of 
this facility of air-to-air re-fuelling'! What 
is the role of the Indian Navy? A military 
commentator the other day said that the 
Indian Navy is too Indo-centric. That is 
to say, it contlnes itself too much to the 
immediate pr~cincts of the Indian mainland. 
We have to think in terms of defending not 
only our 200 miles of excJusive economic 
lone, where we have our vital installations 
of oils and other things, but we should be in 
a certain position to intervene both by sea 
and by air up to the choke points to the 
Indian Ocean. Do we have a doctrine by 
which we develop the capacity to intervene 
up to the Malacca Straits. up to the Persian 
Gulf, up to the Red Sea? Do we have 
those capacities? Do we think in tho~e 
terms 1 
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This is one part of Defence wllicb calls 
for a Ireat deal of tccbnololY, whicb calls 
for a great deal of emphasis, whk:h caDs fQf 

a great deal of the service and expertise of our 
professional men in the Army. But 1 would 
like to point out to ,he Defeoce Minister 
that there is another aspect. Despite all that 
we may do, we may have to suffer reverses. 
What we should do in the case of conflict is 
not to have a contlict within our own soil. 
That is tbe elementary principle of Defence. 
If at all there is to be a conflict, it should 
be in another person~s territory and not in 
your territory. But in tbe e~ent that we 
suffer reverses ... 

MR. CHAIRMAN: Please conclude. 

SHRI G. G. SWELL: Two minute~ 

more, Sir. and I will conclude. 

That is not the end of the fishtiog. 
There has to be resistence within the country 
and that calls for the involvement of the 
people of this country. Today, tberefore, 
Defence is not the only matter of the army. 
May I put it this way that Defence is too 
serious a matter to be left entirely in the 
bands of Service-men. Defenc~ is a total 
effort of the nation and if it comes to that, 
everything else in the country must take a 
back seat. How do we involve the people 
of the country, the young men and wo~n 
of this country. to defend themselves in 
such an event? What training are we aiving 
to them? Wbat motivation are we aiving to 
1hem '1 This is what I mean when I say 
whether W~ have a military doctrine. 

I am a good Member, J do not want to 
take more time since you have rung the bell 
once. It is for the Defence Ministry again, 
as J said whether he would Teply to my 

points or jf he thinks that it affects the 
security, J am well-contented. ] have done 
my part, I have p laced the matter before 
you and before the House. Thank you. 

J5.00 hrs. 

(Tran,/ation] 

SHRI LAL VlJA Y PRAT AP SINGH 
(Sarguja) ; Mr. Chairman, Sir, I support tbe 
Demands for Grants presented by the Hon. 
Minister _ OUTs is 8 peace lo\'in& country 
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aJKl you are aware tbat we believe in the 
principle of universal brotherhood and ou, 
policies have been f.amed accordingly. 

We are all aware that India doe~ not 
want to attack any country nor does sl)e 
believe in alpturing even one inch territory 
of others, at the same time, it is also true
'hat lndia wants to maintain the unity. 
intearity and soveriecn ty of her territory. 

15.01 Jars .. 

(MR. VAKKOM PURUSHOTHAMAN 
in lilt Cha ir 1 

Mr. Chairman, Sir, if we look at OUT 

budget Demands we find that the Demands 
presented are within our limits and our 
expenditure bas also been within limits. But 

. if we look at our neighouring (;ountries, 
West Asia and the Gulf c()untries~ we find 
glaring differences. Similarly, if we look. 
at Pakistan. China, Bangaladesh and ShrL 
Lanka. we find that preparations on a Wll r 
footing are going on. As far as Pakistan i~ 
concerncd, it is my firm opinion that the 
total Joan taken by Paki~tan amOUl1lS to 11 
billion at present. She is amassing military 
hardware more than she requires and it i~ 
also to a &reat extent true that America 
which is a super power bestows her ble~sini!<;' 
on Pakistan. We all know that PakistiJo 
has increased her defence budget from R~. 
433 crores in 1971-72 Rs. by 436.5 per cent in 
1982·83. This is a major development aoa 
a matter of df'cp concern. 

Mr. Chairman, Sir, you are aware that 
because of America's blessings, Pakistan ba~ 
been letting a massive quantity of military 
equipments from time to time. Pakistan 
has received 11 American destroyers having 
devastatin& capabiHty. From the reports in 
the Press we find that several divisions have 
been made available to Pakistan at America's 
expense. There bas just been a reference of 
F-16 aircraft earlier in the House. We aU 
know that the destroying power of F-16 is. 
tremendous. It has a capacity for large 
scale destruction. We cannot ignore aU 
tbese developments. The latest equipments. 
\liz. Harpoon and Hokai missiles which are 
used at niaht, have become a part of Pakis
tans military might. Compared to that, the 
increase in our Armed Forces is insignificant 
and tbe provision made in defence expendi-



2'17 Ilnnantfs fqr GnmfJ VAlSA.~HA 5, 190'7 {SARA) Demands' Of' GmrtlJ 
(GelU!ra/) 1(j85-86 (G~nerQl) 1985-86 

ture is very small. I "rae upon the Millis
ter that the number of our Armed Forces, 
artiUer .. infantry and engineers be adequately 
increased. I firmly believe that keeping in 
"iew the area and population of our country, 
their Dumber should be increased manifold. 
Our coast-line is 6080 kilometers, the 
security of which is the responsibility of 
Qur Navy. If you see its budget, it is too 
small and hardly meets its requirements. 
Whatever proiress we might have made we 
bave not paid adequate attention towards the 
Navy. The achievements of our Air Force 
have been commendable. We have been 
ahle to acquire Mirage and Jaguar planes. 
We have been able to phase out the Can
berra and Hunter plalles and replace them 
with other planes. It is a matter of satis
faction. However, the planes of our Defence 
Forces are very old. The world has advanced 
a lot and we need an Air Force equipped 
with sophisticated planes. We must make 
efforts to produce such equipment in the 
\::ountry so that we may nor have to depend 
on foreign powers. Earli\!r. I have mentioned 
that we have good tanks, like Vijayanta 
and M· 72 of which we can rightly feel proud. 
Through you, Sir, T want to submit to the 
Minister that although. efforts are being 
made to manufacture M. B. T. tank in our 
country for a long time, yet it might take 
'Several years to manufacture the same. In 
my opinion, we should take effective steps 
in this direction. 

As far as the question of welfare of our 
defence forces is concerned, adequate atten
tioo is being paid. I thank the Govern
ment for the same. On account of certain 
anomalies the Government have not been 
able to take a decision in regard to their 
pay scales. It is really a matler of great 
concern. You know that our Armed Forces 
defend our borders at the tim~ of crisis. 
Therefore, we must attend to their economic 
needs. Their pay scales should be correlated 
with the pay-scales of their civilian counter
parts. PersonaJly I feel that they should be 
paid a salary one and a half times that of 
their civilian counterparts. 

Me. Chairman, Sir. a5 regards the ques· 
tion of pension and the question of war 
widows, we must take care of these aspects 
and look after the personnel of our Armed 
Forces who distinguish themselves with 
meritorious servtce and- are awarded 'Vir 

Cbakra 9 
or ate decorated with other honoun, 

and who race a number of problems after 
retirement, 

Mr. Cha.irman, Sir, we have tak.en certain 
steps to manufacture military hardware 
indigenously. We should pursue it with all 
seriousness. Since you are ringin& the belt 
I shan be very brief and conclude. We must 
pay more attention to the public sector 
undertakinl particularly those connected with 
defence productien. who have done lood 
work, and increase their budgetary alloca
tion. The N. C. C. was conceived to serve 
as a se;ond line of defence. It should be 
strengthened so that it may sef"e the role 
assigned to it in the defence of the country. 
Our youth should be imparted good training 
so that they can prove to be good officers. 

Mr. Chairman, Sir, we are givinJ many 
fringe benefits to our soldiers, such as 
pa.rade allowance, washing allowance and 
hair-cutting allo'vance but let me submit 
that its quantum is too meagre. It should 
be increased. Then, we have to think 
over providing adequate ac,",-ommodation, 
as the present rate of satisfaction is about 30 
to 40 per cent only. It has to be improved. 

With these words, 1 supPort the Demands 
for Grants of the Ministry of Defence and 
thank you very much for giving me an 
opportunity to speak. 

SHRI ZAINUL BASHER (Ghazipur): 
Mr. Chairman, Sir, every Indian is proud or 
our Armed Forces. No other institution of 
our country seems to be so much disciplined 
and imbued with the sense of national unity 
and the spirit of dedication for the nation. 
Whether it be a matter of the country's 
defence or of controtlinz the riots within 
the country, our Armed Forces have always 
shown unique bravery and wisdom. When
ever our country had to face natural cala
mities like floods or droughts, our Armed 
Forces had always been carrying out their 
duty in combating those calamities and every 
time they had played a laudable role. No 
word of praise would match the display of 
bravery, restraint arrd discipline which our 
Amled Forces had -shown ill Operation 
B-Juestar recently. 

Mr. Chairman, Sir, we an Indians are 
proud of our Armed Forces, Today, whilo 
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taking part in the discussion on the Demands 
for Grants of the Ministry· of Defence, 1 
wish to confine myself to two or three im
portant points. 

Today, when we see that Duclear power 
is being developed around us, we too have 
to think in this direction. Our two neigh
bourins countrie~ Russia and Chinat have 
already become N uclears Powers. The 
American and Russian fleets arc present in 
the Indian Ocean and they are equipped with 
nuclear weaopns. Then, we always read in 
the newspapers that our neighbour Pakistan 
is also making progress in achieving nuclear 
weapons. The day is not far when the Indian 
sub-continent may also go nuclear. J would, 
therefore, like to know from the Hon. Minis
ter of Defence whether the time is not ripe 
now for us also to acquire nuclear 'Weapons. 
J do not want to go into the question of 
effectiveness of the nuclear weapons as all of 
us know about it; but a great advantage 
thereof would be that it would boost up the 
morale of Our Armed Forces, and more 
particularly that of our countrymen. As 
such, I think that time has come for India 
to acquire nuclear weapons. We have got the 
scientific facilities as also tbe technique for 
it. Our scientists are no less competent 
than any other in the world. We have only 
to take a po'icy decision. I think now the 
time has come when we should acquire 
nuclear weapons and pay attention towards 
manufacturing them. I hope the Hon. 
Minister of Defence may be pleased to say 
something about this in his repJy. 

Mr. Chairman, Sir, my second point is 
that a number of regiments in our Armed 
Forces. particularly in the Army are named 
after different castes and religions, e.g., 
Sikh Regiment, Rajput Regiment, Jat Regi
ment and Mahar Regiment There are many 
such Regi~nts which are continuing since 
the British ~riod, and we are still followmg 
that conve~\\on. In view of this, different 
sections of (')~r pepople have been conti
nuously raisiq a demand to the effect that 
jf there could be a Sikh Regiment, why there 
should Dot be a Muslim Regiment too; ir 
there is • Rajput Regiment, why there not 
be a Yadav Regiment also; if there is a Jat 
Regiment, why we should not have other 
such regiments also. Government's plea 
about it is that they have just been following 
an old convention aDd ,bat there would be 
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no new caste-based regiments other than 
those already continuing. In this connec
tion, I sUI,est that from now onwards. no 
new caste-based regiments should be formed 
and in future we should name the regiments 
after the names of our historical heroes and 
the martyrs of our strtlggle for independence. 
We can have regiments like the Shaheed 
Bhagat Singh Regiment, Tipu Sultan Regi
ment, Shivaji Regiment. Maharana Pratap 
Regiment, and so 00. 

Ours is a vast country. having variou~ 

States. various languages and varied cultures., 
We can christan our regiments after the 
historical heroes of our various States also. 
If we can name our five star hotels after 
Akbar and Ashoka, why can we not use the 
names of those heroes for our Army regi
ments too ? 

My third point is about recruitment. 
Previously, some people ,0nvcntionalJy used 
to join the Armed F()rces. There were some 
particular areas, castes and communities the 
people belonging to whic h' usua J1y used to 
join the Armed Forces, but today people 
from all over the country are interested in 
joining the Army. This is good and tht:y 
should get the opportunity also for recruit
ment; but it should not be done by ignoring 
those people who have traditionally been 
serving the Army and considering it a matter 
of areat pride to serve in the Army. 

In this regard, 1 want to give an example 
from my Constituency, There are many 
people in tbe Army from Ghazipuf district 
of Uttar Pradesh. There is a village named 
Gahamad, whose population is 40 thou~and, 
out of which 10 thousand people are serving 
in the Army and an equal number or even 
more are ex-servicemen. Earlier, recruitment 
used to be made there and a team used to 
come to this village to make recruitment for 
the Army. But now, for the last five years 
no team has ever come there for making 
recruitment. I do agree that opportunities 
to join the Army should be given to the new 
people, but adequate opportunity should be 
given to those people also who have been 
joining the Army traditionally and \\'ho deem 
it a matter of great pride. 

I also want to speak about ex-service .. 
Oleo. We bave got tbe Central Reserve 
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Police Force, the Border Security Fotce. the 
Indo-Tibetan Border Force and also the 
National Security Oruards created by our 
present Minister of Defence, who was then 
holding the portfolio of Minister of Home 
Affairs. We train the soldiers, commissioned 
and non-commissioned officers of our 
Armed Forces inculcating in them a sense 
of national integration. They are above 
corruption. I would suggest that they should 
be sent direct to any ooe of these Forces 
when they are due for retirement, instead of 
retiring them and sending tbem home and 
their having to apply for vacancies in those 
forces in response to your advertisements 
and facing various types of queries from the 
police. 

All these things should be done away 
with and on their retirement, they should be 
instructed by their regiment, company or 
battalion to report for duty to a .particular 
Force. Similarly, a quota may be fixed for 
them in the armed police force of the States 
and they should be directed by their batta
lion to report for duty there. It will 
facilitate matters. 

Now-a-days, we quite often get complaints 
of excesses by the police during disturbances, 
communal riots, etc., sometimes in Bihar, 
sometimes in U.P. Only yesterday, the police 
personnel were alleged to have committed 
excesses in Ahmedabad. I feel if the person
nel from the Armed Forces were to be 
recruited in the para-military forces, we 
shall be rid of these complaints and they 
will inspire confidence and faith amonast the 
people. 

[English] 

SHRI H. M. PATEL (Sabarkantha) : Mr. 
Chairman, Sir, J rise to make a few observa
tions on the functioning of the defence Of

Manisations. The first point that I would 
like to make is this. For some reason which 
it is difficult to understand the Defence 
Ministry continues to be as secretive as 
possible. It does not like to give more infor
mation than what it is forced to do. J have 
read for instance the material given in two 
sides of one page. They have summarised 
the security situation. Tbat is very good. 
Because, brevity is not necessarily a bad 
thina; it is a very good thing. Having sum-

marised the security situation precisely what 
their impact on the Defence Ministry and 
Defence organisation is, how the Defence 
forces propose to counter and cope with that 
situation-thc:re is hardJy anything on these, 
except to say, as usuaJ,-" I think these are 
the words used in the summary - 'According
ly our Defence plans aim at ensuring national 
security and territorial integrity of our 
country. • 

And of course, the usual additional 
words will be 'We shall maintain maximum 
efficiency possible. t But one would like to 
know something more. For instance this 
morning's newspaper carried a report of the 
Prime Minister's Observation" to the Army 
Commanders, wherein he said that 'our neigh
bours are receiving modern or sophisticated 
weapons which will necessitate very careful 
watching and study and ensuring that we can 
cope with this. Perfectly correct. But whC:lt 
are the details. Are they only to be kept 
within the secret coffers or the secret confines 
of the Defence Ministry'! In fact somewhere 
else the Defence Ministry is reported to have 
said that we have appointed a committee 
which is preparing our~ long term defence 
plan." Well, it is what of course they should 
be doing. They may be doing it 
continuously. But at what point do 
they take the general public into confidence '? 
The Defence Organisation's or the Defence 
Ministry's Budget is over Rs. 9,000 crores 
a very substantial part of the country·s 
budget. And, I think, the country J1as at 
least the right to know something more than 
merely the assurance that everything is well. 
And certainly everything js weI), Let me 
make it quite c]ear that I am not saying this 
in order to cast any doubt on the function
ing or the efficiency of the defence organisa
tion. But I think it is in the interest of the 
defence organisation itself and of the coun
try that the pepole are better educated about 
the defence problems and about the manner 
in which they should be faced. You consider 
this. In the same report that I referred to 
earlier the Prime Minister went on to say
I forget now the exact words which he. 'Our 
preparedness should be continuous! 

Tbere is no mention anywhere of nucJear 
weapons. In the summary of the security 
situation for the first time QOw the Defence 
Ministry has said : ~ 
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'One of the recent developments of 
grave concern is the likely nuclearisa .. 
tion of the subcontinent. There are 
two nuclear weapon powers China and 
the Soviet Union in our neighbour
hood and in the waters of the Indian 
Ocean is deployed the ?owerful Task 
Force of a third Duclear power, that 
is, the United States. Pakistan's relent
less pursuit of nuclear weapons capa
bility with the assistance and conni
vance of certain countries, has added 
a new dimension to our lecurity 
environment. • 

Perfectly correct. But then what exactly 
is the impact of Ihis particular summary on 
the defence organisation ? How do they pro
pose to cope with this situation? Do they 
accept the view that is being propounded by 
the civil Government that under no circum
stances shall we have nuclear weapons? 
People. suppossing that is the case, how with 
our defence cope with this particular pro
blem? 

If Pakistan as your neighbour-and it 
may easily turn into an unfriendly neighbour 
-has as many of nuclear weaponary, what 
ex.actly is your answer to it? 1 think we 
have a right to know about what exactly 
you propose to do in that eventuality. 

SHRI P. V. NARASIMHA RAO : Could 
I have your opinion on this ? 

SHRI H. M. PATEL: Certainly I would say 
that you should have it. There is not the 
sliahtest doubt about it. I am clear on that 
point, because certainly as long as you have 
no other answer, you must have nuclear 
weapons yourself. But just as you have to 
accept in conventional warfare where great 
developments that are taking place, you have 
to ensure that you too have the sophisticated 
weapons. And mind you, today there is no 
question of cost because even to be efficient 
in conventional warfare tOOt you have to 
spend fantastic sums of money. One aircraft 
may ~ost as much as R:s. 10 or even Rs. 20 
cr~res. Therefore, cost need no longer be an 
araument against nuclear weaponary, certain
ly not be more costly than conventional 
weapons at least. It will. I would certainly 
say that it is time the Defence Minister took 
us into confidence and said what exactly they 
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propose to do and what their thinkinl was. On 
that subject, we have a right at least to know. 
May be, you may not will publicly say, yet 
or even indicate whether you wiIJ go in for 
nuclear capability or Dot. But I consider that 
it is the gravest danger that you would be ..• 

THE MINISTER OF DEFENCE (SHRI 
P. V. NARASIMHA ROA): We thought 
it was time for us to elicit the opinion of 
enlightend Membffs in this House and in the 
other House... . 

(Interrupt ions) 

SHRI H. M. PATEL: I am very glad 
and I welcome it and I congratulate the HOR. 

Minister. But, Sir, I would explain one 
point. If your opponent has nuclear weapons 
and you don't have, you demoralise your 
armed forces, no matter how well trained 
they are, how well-equipped they are. It is 
not necessary that because if you possess 
the nuclear weapons, you will need to use 
them. In fact. it is well known that it is 
because the USA and the USSR have 
become more or less balanced in 
this respect that they have been able to 
avoid nuclear war. But that has not been the 
end of the conventional warfare. In fact. 
there had taken place far more conventional 
~ars since the last world war and indeed the 
death roll has been very high. It runs into 
millions. Therefore, not having nuclear wea
pons would be a mistake. Moreover having 
the nuclear weapons would mean that you 
have provided yourself with very efficient. 
very effective deterrent. It is in the deter
rance that their value lies. If you possess 
it, you will use it only when you have no 
other course but to use it. And it will be upto 
your government our diplomats to see that 
such a situation is avoided. To the maxi
mum extent possible, there should be discus
sions and negotiations, but those will have 
a chance of success because it is known 
that you have the nuclear weapons. I would 
urge that it is time this country seriously 
considered the question of providing itself 
with a nuc)ear capabiljty and the sooner it 
so provides itself the better it will be. Mr. 
Chairman, you should give me some more 
time. 

PROF. N. G. RANOA: Sir, be was the 
Defence Secretary some years back and he 
should be liven time. (Interruptions) 



·21S D_mandl/Dr Grants VAISAKHA S. 1907 (SAKA) Dem.ands lor Grants 
(General) 1985-86 

286 
(Genera 1) 1985-86 

SHRI H. M. PATEL: Sir, there are 
several points to which I will refer very 
briefly. I thinK the other thing that the 
Prime Minister emphasised was train ina and 
discipline. 

Now, several speakers who spoke before 
me, referred to tbe great services that the 
armed force did. Whenever law and order 
breaks down in any part of the country. It is 
their duty to come to the assistance of the 
Civil authorities but when? The words 
quoted from the Ministrys report are: 
"The assistance ~f ttle armed forces is 
provided only when all other avenues of 
assistaoce have already been explored." 

I do not know the exact figures, but it 
is my information that in the last three years 
the Armed Forces have been called upon to 
assist the civil authorities to maintain law 
and order over 400 times. This is not a very 
good thina. It is not good from two points 
of view. It means that the law and order 
machinery of the civil authorities is so iDeffi
cien t that it needs assistance from the Armed 
Forces as frequently. 

PROF. N. G. RANGA: It is because 
your parties are responsible. 

SHRI H. M. PATEL: Am I speaking 
in such a manner as to imply that 
you are responsible or I am responsible. 
What I am saying is this as an Indian 
citizen. Permit me to speak in that way. 
There is no need for you to think that 
I am criticising you or anybody else. I am 
criticising ourselves. Yesterday, for instance 
I was horrified when 1 heard the Home Minis
ter's statement two days ago. These words 
are really to be seriously noted. ) am sure 
he could not have fully recosnised their 
implication. He says, "'The death of the 
head constable compounded by adverse report
ina in the Press on an earlier decision of 
the ludical Magistrate's Court restraining cer
tain police officers from entering into Raipur 
and Khadia areas had deeply hurt the feelings 
of the police force which was clearly demo
ralised. With this background it would now 
appear that the visit of the team appointed by 
thc'High Court during which the head constable 
was dastardly attacked and killed led to out
burst of pent up foelings in the police force." 
1 may tell you tbat this is not a correct 

piece of information. The head constable 
was in mufti and he was not with the Court 
team. Any 'way that is not very relevant 
here. The statement further says, "The fune
ral procession of the deceased head constable . 
was attended by a large number of policemen. 
As the funeral procession moved on, the 
policemen got restive and unfortunately, some 
of tbem indulged in acts of arson, damage 
to private property, including vehicles on the 
road. The premises of the Gujarat Samachar 
Press and the Indian Express were set on 
fire. Further, most of the city unarmed poJice 
deserted their duties and even the mobile 
wireless communication system was disrup
ted. " 

Now I ask you, whatever may be the 
pent-up feelings, would any Commander-in
Chief consider this as a sufficient justifica
tion for his men going herserk '! Never. In 
fact, the difference between the Armed For
ces and the Police Force is precisely thj~. 
The same class of persons are recruited. But 
it is the training, the manner in which they 
are trained and disciplined instilled into them, 
that results in what the Armed Forces are and 
what the police is today. J do not say tbat it 
has always been like this with the Police. 
There was a time when the pol ice force was 
also a highly disciplined force. But today it 
is not and that is a danger. What I would 
like to urge upon the Minister is this. The 
more you bring the Armed Forces for the 
maintenance of Jaw and order the more you 
are exposing them to situation for which they 
are not trained and you run the risk of in
fecting them also with this kind of a bug. I 
think, therefore, it is very necessary that this 
should be avoided as far as possible. I do not· 
say that the Armed Forces help should not 
be sought. They will, of course come 
when called as part of their duty. But it is 
for the Government to see to it that the 
number of occasions when they have to send 
for the Armed Forces is reduced to a 
minimum. 

MR. CHAIRMAN : Please wind up. 

PROF. N. G. RANGA (Guntur): 
Government as well as the public, more so 
political parties on this side, and on that side 
and their leaders are responsible. 

SHRI H.M. PATEL: J agree with every
thina that you say. 
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MR. CHAIRMAN: Please wind up, [Translation] 
Mr. Patel. I have given you suffictent time. 

SHRI H. M. PATEL: Please live me 
2 or 3 minutes more. I think it will be 

worthwhile. 

MR. CHAIRMAN: That is why I gave 
you more time. Please wind up. 

SHRI AZIZ QUR.ESHI (Satna): Mr. 
Chairman, Sir. in the Holy Vedas, it has been 
stated somewhere : 

[English] 

"We win over those who dare to fight", 

SHRI H. M. PATEL: I would like to [Translation] 
make 1 or 2 observations abollt N.C.C. 

N.C.C. is one of our very valuable 
oraanizations, bllt I think the time has ~ome 

for you to evaluate its work.mg during the 
last 10 or 20 years since the Mahajani Com
mittee gave its report. The Mahajani Com
mittee did a very useful job. reviewing every
thing. But since then, many cbanges have 
come into being. Situations continuously 
change, and it is necessary for us to evaluate 
the kind of training that is given, the pur
poses for which we can use N.C.C. etc. The 
decision was taken to this effect, I think 
over a year ago, to set up such a commiltec 
but I do n(,lt think any action has been taken 
I suggest that this may be s:riously consi
dered. 

The second point 1 would like to men
tion regarding NCC is that there are areas 
in which Nee is functioning, where there is 
no accommodation. The officers and men, 
both experience great difficulties in finding 
accommodation, and I think it is very im
portant that the Defence Ministry should 
take serious note of this, and provide accom
modation in whatever way they can. 

The third point regarding NCC to which 
I would draw your attenti"n is that many 
difficulties are created by the way in which 
Nee is funded. The bulk of the expenditure 
is met by the Centre, but a certain amount 
is met by the States, and many decisions are 
taken which cannot be implemented because 
the matching assistance from the States is not 
forthcoming or flot forthcomi ng in time. 

MR. CHAIRMAN: Now Mr. Aziz 
Qureshi. 

SHRI H. M. PATEL: Thank you. 

The brave soldiers of the Indian Army 
have amply proved it by their deeds and they 
have written the story of their valour in the 
pages of history with their own blood. At 
the outset, 1 pay my respectful homage to 
the brave soldiers of the Indian Army. 

Mr. Chairman, Sir, while discussing the 
defence budget or examining the defence 
preparedness of our country, first of a 11 it 
~ho,uld be seen how much emphasis has been 
laid in it on the modernisation, self-reliance 
and induction of a new weapons system. 
[have ri~en to support the budget. but I 
would like to draw the attention of the 
Defence Minister to the fact that the ~ophi
sticated weapons acquired and inducted into 
their armies by the South Asian and South 
East Asian countries especially by our 
neighbours Pakistan and China, particu1arly 
F·16, Harpoons and advanced missile system 
pose a grave danger for us. Taking all these 
factors into account it is the need of the hour 
that our Defence Ministry should concen
trate on the induction of a new weapons 
system in our Army. While going through 
the budget I find that no significant provision 
has been made for research and development 
which should have been the most important 
re">pect of our defence establishment. Even 
less than 4 per cent of the total budgetary 
provision has been allocated under this Head. 
This amount is 20 to 30 per cent in the 
U.S A., 17 to 21 percent in the Great Britain 
and about 18 per cent in France. I quite 
realise that it is not possible for us to provide 
such a huge amount for research and deve
lopment but J would like to impress upon 
the Defence Minister the need to reorganise 
and restructure the research and deyclopmen t 
wing in the Defence Ministry. As far as 
my infOrmation goes, its main activities 
have been directed towards development 
work and little attention bas been 
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paid to the research side. The required atten
tion not been to it. Besides. ,I would like to re
call that tbe Research and Development Estab· 
lish'11eDt had'decided about ten years ago that 
an indigenously developed L-60 engine would 
be filted in the Vijayanta tank. ten years 
have since passed but you could not make 
available the L·60 engine for the Vijapanta 
Tank. Two days back, a report appeared in 
a leading newspaper. The Hindustan Times, 
that it is due to the vested interest of the 
companies engaged in the manufacture of 
engine of foreign tanks and that the 
retired senior officers of the Indian 
Army, who occupied responsible posi
tions in the Defence Ministry and were res
ponsible for policy-making are now trying 
their best in collusion with foreign engine 
manufactures to sabotage the move by India to 
develop the L-60 engine. Thus, this engine 
could not be fitted in the Vijayanta tank so 
far. I would like it to be looked into 
immediately and appropriate action tak.en 
in this regard. 

I feel that our defence planners, the func
tionaries in the Mmistry of Defence should 
have brought about qualitative changes in 
their planning and strategy befitting the pre
vailing conditions. But after studying 
the report. 1 may humpty submit that 
I fail to see the requisite qualita
tive changes in the budget. Percentage 
of budgetary provision is just the same. It 
has not been increased. Every year there 
used to be an average increase of 10 per cent 
but this year that has not been done. This 
year 15 per cent of the total budget has been 
allocated for tbe Defence Ministry whereas 
it was 17 per cent during the previous year. 
In today"s atmospbere when there is a threat 
to our independence and we are surrounded 
by enemies, against whom the country is to 
be defended; I do not think that you have 
made appropriate budgetary provision for the 
Defence Ministry. 

I must congratulate the Hon. Defence 
Minister for allocating more funds for the 
Navy, which is the need of the hour. The 
imperialistic forces are increasing tbeir influ
ence in the Indian Ocean and it was neces
sary to srant maximum amount of money to 
~he Navy to counter balance their increasing 
power. In my opil'\ion, this amount should 

. be increased further as it is still on the lOw 
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side. A major part of all the funds, all the 
amounts that have been provided for ;·in the 
budget for the Navy or for the Air Force or 
for the Armed Forces, is gOing to be spent 
on stores and other related facilities only. 
You have made no special provision in tbe 
bud1et for modernising the Army, the Air 
Force and the Navy and for inducting a new 
weapons system. I would like the Defence 
Minister to pay special attention to it. 

Now, I would like to say a few words 
about the ex-servicemen. First of all, J would 
like to refer to your policy of retiring the 
military personnel on their reaching the age 
group of 35 to 45 years, and paying them 
pension. But, in today's conditions, this 
requires to be changed. I suggest that this 
period may be increased to 45 to 50 years. 
Military personnel be retirJd at the mini· 
mum age of 45 years and 50 years at the 
maximum. You should take a decision in 
this regard. 

Secondly, I would like to say that there 
is discontentment amongst the ex-servicemen. 
You have framed schemes for providing them 
with bank loans at concessional rates of 
interest to enable them to start their own 
occupations. I would like to submit that 
our ex-servicemen too have to face all those 
difficulties and hurdles in securing loans 
from the bank whi~h other people face in 
this respect. If you think that our ex-ser
vicemen get loans easily, your presumption 
is wrong. I, therefore, suggest that you 
kindly set up an Ex-servicemen Welfare 
Finance Corporation for rehabilitating our 
former military personnel. A person of the 
rank of General should be appointed as it~ 
Chairman. It should have branches in all 
the States and it should have its agencies in 
each district on the lines of the Sailors. 
Soldiers and Airmen board. They should be 
entrusted with the work of resettling the 
ex-servicemen and extending to them variou~ 
facilities. You may kindly take immediate 
action to allocate at least Rs. 100 crOTes to 
the said corporation for the purpose. 

Mr. Chairman, Sir, I would like to sub
mit that we have to deploy our Army in 
every State day in and day out for main
taining law and order. In my opinion, this 
is not a very good or happy thing. J, would, 
therefore, appeal to the Hon. Minister of 
Defence to review \ this' policy. You may 
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~ind)y create a uslc. fon;c entirely composed 
of the retirea Army personnel to belp you 
in maintaining peace and law and older 
throughout the country. 

Mr. Chajrman, Sir, now I wou1d like to 
place before you . my last point and request 
tbe Hon. Minister of Defence to pay atten
tion to it. The ronowing has been stated at 
page 16 of the Annual Report of your 
Ministry for the year 1984-85. 

Para 2 (a) "Two Seaward defence hoats 
built by the Garden Reach ship
builders and Engineers Limited, 
Calcutta were commissioned 
on 3 J st October, 1984 and 26th 
,February, 1985." 

[Translation] 

Mr. Chairman, Sir, there is an old joke. 

[English] 

Commonsense is uncommon in Armed 
Forces. 

[Translation] 

1 never thought that the experts of the 
Jndian Army will commission their defence 
boats on the very day on whkh the Prime 
Minister of our country, Smt. Indira Gandhi, 
was assassinated. They had commissioned 
the Seaward Defence Boats on that day. 1 
take strong exception to it and request the 
Hon. Minister of Defence to take a 5eriou5 
view of it. 

[English] 

You take the matter seriously, bccflUse it 
is totally in human and indecent. 

[TranslaflO'l) 

SHRI UMA KANT MISHRA (Mirza
pur): Mr. Chairman, Sir, at the outset I 
must conaratulate the Indian Army, Navy 
and Air Force for defending the honour of 
India in aU minor and major battles, for 
enhancina the prestige of India and for 
defendinl India's independence. 
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Sir, Pandit Jawaha.rlal Nehru beeaan. tbe
Prime Minister of tht country ~wards 'the 
end of ,he Second World War. The armies. 
of the fascists like Hitler aDd Muss.,lilli OQ 

the one side and the Allied Forces on the 
other side were engaged in a deCisive battle 
and the world wa.s divided into two blocks. 
He saw how the world was divioed into two 
blocks and how it faced destruction .. Hitler 
and Mussolini and their supporters did not 
succeed in their {a~cist designs but the 
world had to face destruction. For the first 
time, atom bombs were dropped over 
Nagasaki and Hiroshima and lakhs of in
nocent hYes were lost. The scene of that 
vast devastation was fresh in his memory 
and so he conceived the idea of a world free 
from war. He realised that jf the countries. 
of Asia and Latin Amerk~t which had 
attained freedom or were going to become 
independent, involved themselves in war OJ 

started manufacturing weapons and joined 
tbe arms race, they will not be able to 
develop and the world will have to face 
destruction for the third time. So, he tried 
to create such an atmosphere in the world 
that there may be no war. With this 
objective. the Bandung Conference was held 
in which the great leaders of Asia and 
Europe took part and the principles of 
Pallchsheel and peaceful co-e~istence were 
adopted and it was resolved to settle aU 
issues through mutual negotiations. The 
question of eliminating war was discussed. 
It was a great idea and a great idea), and 
our late Prime Minister, Shrimati Indira 
Gandhi. always promoted this great ideal. 
She repeatedly warned that it was not a 
question of the security of India. India 
could defend herself through traditional 
means. ]t was only yesterday that tbe Hon. 
Minister of Defence said that our country 
was prepared to meet any chaJ]enge and our 
Army was quite capable of meeting it with 
conventional arms. It is not the security of 
India which is at stake today but the very 
existence of the human Face is threatened 
and lndia is very much part of it. If the 
entire human race and all the countries of 
the world are destroyed, how can India 
escape? 

Sir, I shall now briefly refer to the at
mosphere of nuclear war which is there ill 
the world today. At present 60 Atomic tests 
are being conducted every year by the 
nuclear powers, by Russia, 46 per cent, by the 
U.S.A. 30 I)er cent, 18 per cent by France 
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and 2 per amt each by Britain, China and 
other nations. 22 Nations have got one lakh 
kHolram of Plutonium and explostve 
material which is being used by them. There 
.are 234 atomic reactors in the world at 
present and the number is IikeJy to go up to 
481 by 2000 AD. These reactore are capable 
of producing 50,000 atomic bombs similar to 
that dropped over Nagasaki and also the 
hydrogen and nutron bombs which will be 
10 lakh times more powerful than those 
dropped over Hiroshima and Nagasaki At 
present, the U.S.A. has a stock-pile of 1070 
I. C. B. M~. and 744 SLVMs; 37 submarines 
equipped with nuclear power, 411 long range 
bombers and 9200 nuclear warheads. The 
USSR has piled up 1180 1. C. B. Ms. 976 
S.L.V.M,s 62 submarines equipped with 
nuclear power, 90 long range bombers and 
6000 nuclear war-heads. One super power 
is arming the NATO countries and the other 
is supplying arms to the War saw pact 
countries. While one is pmviding missiles 
to the NATO countries, the other is supply
ing them to the War saw Pact countries. 
Thus, these countries are being made power
ful. It is all bemg done clandestinely and 
outwardly Geneva talks are going on. Today, 
400 million dollars are being spent on the 
.arms race in fhe world and it is registering a 
IS per cent increase every year. Out of the 
total expenditure on defence in the world, 
the U.S.A. accounts for 24.7 per cent, the 
USSR 23.7 per cent. China 9.9 per cent, the 
.countries of the third world 15.3 per cent 
and other countries 5.4 per cent. In all. 56 
countries have joined the race for the pur
chase of arms and 45 per cent of these arms 
are being sold to them by the U.S.A. These 
traders of death are selling weapons worth 
billiOns of rupees, some on deferred payment 
basis and some on cash down basis and arc 
proliferating nuclear arms in the countries 
all over the world. The U.S A. is selling 24.7 

. per cent of the arms manufactured by it. tile 
USSR 23 per cent, China 9.9 perc!'!nt. France 
and Britain etc. 5 and 7 per cent each. Thus, 
56 nations are purcbasing weapons out of 
which 24 are from the tbird world. Atomic 
bombs were dropped over Nagasaki and 
Hiroshima. The present bomb is 10 14kh 
times more powerful and 50,000 such bombs 
have already been produced. When someone 
asked Einstein, the inventor of this power, 
who had witnessed the Second World War, 
what his view was about the third world war; 

. after a serious pause, he said with dismay 

that he could not say how the war would b. 
fought and what would happen to the world; 
it could not be said whether the world would 
remain in ex.istence or not. Today., the: 
whole world is sitting on nuclear arms and 
ammunition, which may destroy it. OUf 

late Prime Minister, Shrimati Indira 'Gandhi, 
spoke of the only way to avoid this disaster, 
while speaking from the piatform!J of the 
United Nations, the Non-aligned Movement 
and the Common wealth. Sbe forewarned of 
the danger to the world and to humanity 
at large and pleaded for putting an end to 
the race for nuclear arms, destroying the 
stockpile of the arms already manufactured 
and resumption of the Geneva talks. It is a 
matter of happiness that the Geneva talks, 
which broke down last year, have been 
resumed. Mr. Gorbachev, the President of 
the USSR and President Reagan of the USA 
will hold talks next year. Today, it is not 
just a question of saving India. but it is a 
question of saving the entire world and the 
entire humanity, as a civilization thousands 
of years old is threatened to be reduced to 
a'ihes. India is playing its appropriate r-olc. 
We are 'lappy to note that our Hon. Prime 
Minister. our Defence Miniter and our 
Minister of External Affairs are pursuing the 
policies enunciated by Pandit Jawaharlal 
Nehru and Shrimati Indira Gandhi. Our 
Government are followin~ those very policies 
which were adopted by them to save the 
world. It will do good not only to India 
but also to the world at large and to hurna
nity. This is the only way. otherwise the 
world will be reduced to ashes. I hope that 
a universal consensus will be developed and 
the countries of the Non-aligned Movement, 
Commonwealth Countries and the people of 
the world will compel the super powers te 
stop manufacturing nuclear arms. The 
stockpile of nuclear arms already manufac
tured should be destroyed. otherwise the 
human race will not survive. J congratulate 
our Prime Minister. Mr. Rajiv Gandhi. and 
the Minister of Defence, Mr. P.Y. Narasimha 
Rao, for their endeavours in this direction. 
I have much to say but since you have rung 
the bell, J must try to conclude. 

There are three types of wars being 
fought today. One is the conventional war, 
the other is nuclear war to which 1 have just 
referred and" the third is the war of espionage. 
India has become the haven. for spying 
activities. The C.I.A. is active in aJJ the 
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developing countries of Asia, Africa and 
Latin America. It is enBaled in creating 
internal disorder and strirring up communal 
disturbances. Disintegration and weakening 
of countries is also the handiwork of the 
C.I.A. The C.I.A. had its hand in the 
assassination of many personalities of the 
world, pTominent among them are Patrick 
Lumumba, Allende of Chile, Szeikh Mujibur 
Rahman of Bangladesh. Martin Luther King 
and lohn F. Kennedy of America, King 
Faisal of Saudi Arabia and Homi Bhabba. 
Now India has to he on guard against the 
C.I.A. They were responsible for the assas
sination of our Prime Minister ~ Indira 
Gandhi. 

16.04 hrs. 

[MR. DEPUTY SPEAKER in the chair] 

She was assassinated with tbe object of 
disintegrating the country and gaining control 
over the devt:loping countries of tbe world. 
The big powers were afraid of Hon. Shrimati 
Gandhi, so she was assassinated. They have 
their hand behind the disturbances also 
which are now taking place. The unity and 
integrity of India will have to be guarded 
apinst this war of espionage. With these 
words, I support the Demands of the 
Ministry of Defence ...••• (Interruptions) 

lEnglish] 

SHRI SURENDRA PAL SINGH 
(Bulandshahr) : You will have noticed, Sir, 
tba t during the course of this debate many 
things have been said or are likely to be said 
against the performance of the Ministry of 
Defence. It is. however. significant to note 
"'that not (me single Member in this House 
has said anything against the role of our 
defence forces personnel. This is because we 
all and the whole country hold our Jawans, 
our Airmen and our Naval personnel in the 
highest esteem and we are proud of their 
performance. They have done a magnificant 
work for this country and I can say that as 
man to man they are second to none in 
valour, courage, steadfastness and loyalty. 
And if these fighting men of ours can be 
given the latest and the best tools of war, 
I am certain that our fighting men are capa
ble of giving a bloody nosc to any army in 
the world. " 

This whole debate as about this point: 
have we been able to provide the necessary 

tools of war for our defence forces personnel 
or not? If not, wbat has been our diffi
culties and what we have done to remove all 
tbose difficultits ? These are vital questions 
for which we would like to have a reply 
from the Hon. Minister when he replies to 
the Debate. 

, 
Before we make a proper assessment of 

our achievements and our failures in the 
field of defence preparedness it is necessary 
for us to reflect on our security environments 
and to identify the directions and the are,,~ 
from where this country apprehends danger 
and threat. In my humble opinion the 
threa"t to India comes from four differenl 
directions or places. F"irstly it is the threat 
from within the country. Second, the threat 
is from our northern borders, from China. 
Third, it is from tbe Indian Ocean and the 
fourth, it is from our neighbour, Pakistan. 
These are the four areas from where we 
apprehend danger. 

As far as the danger or t he threat from 
within the country is concerned, I do not 
want to say very much about it because it is 
a subject outside the per view of this Minis
try. But I would say this much that for 
defence preparedness, it is absolutely 
necessary that we in this country have:: 
political stability and unity. The Prime 
Minister himself has said that the best way 
to defend the country is for us to stay united 
at home. I am sure what is happening in 
Punjab, Gujarat and elsewhere will be taken 
care of by the Ministry of Home Affairs and 
by the Prime Minister and they would soon 
find a solution to it in order to bring about 
normalcy in these areas. 

As far as the threat from China is con
cerned our relations with China are in a way 
normal because they are not very hostIe, 
at the moment, but th\! fact remains 
that we have a few border probJems with 
them about which talks are going on. And 
I am c.ertain that both the conntries would 
find a solution to those problems and there 
will be no necessity to go to war on those 
issues. 1 feel, if ever a threat comes from 
China, it will not come from China alone, 
it will come in combination with threats from 
some othf'r comer. 

The Indian Ocean is quite a difierent 
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thing. The real danger to us is from the 
Jndian Ocean and from Pakistan. Develop
ments in tbe Indian Ocean are really caus
ing concern and anxiety not only to India, 
but to all the countries in this area. The 
threat is posed because of the rivalry between 
the two super powers. We all know what 
is happening in Diego Garcia and the 
presence in large numbers and the strength 
of the US and the Russian Naval units. 
All these things, I think, are creating a great 
deal of tension in that area and we from our 
side feel that with these developments over 
there, the danger has come to our own door~ 
step. But we feel rather helpless in this 
regard. Whatever we may say from the 
international forum, whatever we may do to 
defuse the situation or to orang about some 
kind of a situation in which t he two Big 
Powers may sit together and decide and on 
these issues we are not succeeding. it will 
not help. The fact remains that today the 
whole thing depends on the big powers. If 
they decide to have normalcy and peace in 
this area everything will be all right for us. 
But so long as they keep on brow~beating 

each other a'1d quarreling among themselves, 
I doubt very much if we can do anything 
about it except to raise our voice in the 
international forums against all this and 
hope and pray that one day the Resolution 
of the U.N. Council in regard to the Indian 
Ocean being a zone of peace will be accepted 
by the two Big Powers and they call a con~ 
ference and settle the issue. 

After that. I think the main threat to us 
or the main trouble is from Pakistan. OUf 

relations with that country are relations of 
what we call love and hate. We have had 
three aggressions by Pakistan, unprovoked 
aggressions, and even now we find that on 
the one hand President Zia is talking of 
friendship, is inviting our Prime Minister to 
go over to Pakistan. All these gestures are, 
of course. welcome, but side by side with 
that he is making frantic attempts to accumu· 
Jate and collect the latest lethal weapons 
from America and elsewhere and these 
weapons are for in excess of Pakistan's actual 
military and defence needs. But these wea
pons will also augment the offensive capabj~ 
lity of PaKistan and we would like to know 
against which country these weapons are 
lik.ely to be used. Pakistan certainJy cannot 
10 to war with China because her relations 
with them are very friendly. Pakistan cannot 

make war on Russia for obvious reasons. 
The only country against which those wea
pons are likely to be used or call be used is 
India, as tht!Y had been ust!d in tbe past. So, 
that aspect will llJve to be taken note of and 
we should prepare ourselves for it. The other 
fact is that the success of Pakistan in achiev~ 
ing nuclear capability is, I think, another 
development which has given to a very ser
ious dimension of our already none~too
happy relationship aud now we have to de
cide once and for all as to whether we are 
going to keep our options open and think in 
terms of preparing ourselves for tbis new 
danger, or not. 

All thco;e ominus developments whether 
they are m Pakistan or in the Indian Ocean, 
should be taken note of and a time has come 
now, in my opinion, when we should review 
and recast our entire defence strategy and 
we should also change the pattern of our 
expenditure on our defence forces. In this 
connection, my first suggestion would be that 
we should rai~c the Defence budget from 
near about 4 per cent as it is now to at least 
6 per cent. I say this for the reason that I 
feel, and it is because of paucity of funds 
that our Government and the Ministry of 
Defence are in difficulty in providing the 
necessary tools and whercwithals and the 
milltary hardware for our Armed Forces. 
This is coming in the way and I am sure 
this House and this country will not grudge 
any extra expenditure on the Defepce Forces 
provided we know that the money is being 
properly utilised and the money is being uti
lised for preparing our Armed Forces for 
any eventuality in future. 

In this connection, I would like to say 
that when I was reading the Report, I read 
in one place where it was mentioned that the 
expenditure on Defence in India is among 
the lowest in the world. In my opinion. 
thi~ has been said rather proudly but I, feel 
that ,here is nothing to be proud of in it. I 
would rather say that the Ministry of De
fence should spend much more than they are 
spending now and I am certain that if the 
expenditure that is being incurred by the 
Defence Minister is utilised properly and if 
they are given more money. I am sure our 
defence preparedness will be accelerated. I 
am reminded of the words of Mr. Krishna 
Menon ••• 



299 Demands for Grantl 
(General) 1985-86 

APRIL 25. 198' Demands for Grant' 300 

THE MINISTER OF DEFENCE (SHRI 
P.V. NARASIMHA RAO): It has not been 
said 'proudly', it has been said as a matter 
of fact and also in possible reply to those 
who say that we are spending too much. 

SHRI SURENDRA PAL SINGH: Sir, 
my point of view is that we are not spending 
enough. 

SHRI P.V. NARASIMHA RAO : That is 
my point of view too. 

SHRI SURENDRA PAL SINGH: And 
1 am almost certain that nobody in this 
House would grudge any extra expenditure. 

PROF. MADHU DANDAVATE: Both 
are violently in agreement. 

SHRI SURENDRA PAL SINGH: My 
second suggestion would be that there is also 
the need for rationalisation of expenditure on 
the three wings of the Defence forces also. J 
am suggesting this in order to bring about a 
balanced development of al1 the three wings 
of the Defence forces. My view is that the 
expenditure on Army from the present 65 per 
cent should be reduced to 55 per cent. It is 
not because the Army's needs are tess or 
there is no need to spend more money there. 
But the fact remains that so far the emphasis 
has heen all atong on the modernisation of 
the Army and: fer providing equipment to 
Army. I think, though their needs have not 
been completely saturated, their needs have 
been met to a very great extent. We can 
afford to cut the expenditure there in order 
to help the other two wings which, I think. 
have suffered due to paucity of funds. 

The expenditure on Navy is near about 
8 per cent at present. This, in my view, 
should be raised to 12 per cent. Similary, 
the expenditure on Air Force should be in
creased from 24 per cent to 28 per cent. The 
expenditure on Defence research and develop
ment of 2 per cent or less than 2 per cent is 
ridiculously low and, 1 think, it should be 
raised to 5 per cent. 

The third suggestion of mine would be 
that, 1 think, the time has now come where 
we should set up an experts committee to go 
into the question of our security environ
ment, what our requirements are, what our 
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needs are, in order to prepare a pcnpective 
plan. Merely leaving the things to the hands 
of civilians will not do. J know, there is a 
high-powered committee which goes into this 
question. But I am told that the people who 
serve on this Committee are aU civilians. 
There is not a single military expert on the 
committee. That is what has come to my 
knowledge. I say it subjecL to correction. 
Even our Chiefs of Staff are not directly in
volved in it. So, I want that there should 
be a body in which you can include experts 
from outside, from the academic world, and 
military experts. Of course, we ha Ie so 
many experts in our own country. That body 
should be responsible for looking into the 
affairs as to what our needs are, what are the 
changes coming about over the entire world 
and, in the context of those changes, what 
we should do. There should be a long-term 
perspective plan for that. 

Yesterday, my hon. friend, Shri Amal 
Datta, mentioned about ad hoc·ism. I am 
against ad hoc-ism also. I think, the time 
has now come when we should realise that 
the danger and the threat to our security will 
always be there so long as our relations with 
Pakil;tan are not normalised, so long as 
Pakistan remains a part of the U.S. global 
strategy and so long Pakistan remains the 
eat's Paw or'the Pentagon. So long as that 
is the position with regard to Pakistan, I do 
not think in the near future our relations 
with Pakistan are likely to improve vcry 
much a~dt in the circumstances, we have to 
prepare our selves. 

A word about the Report of the Ministry 
of Defence. 1 have read the Report very 
carefully. The Reports provides a great deal 
of information about the organisation and 
structure of our defence organisation. But it 
does not contain any critical or meaningful 
appraisal of actual performance in terms of 
pre-determined targets and objectives. In the 
absence of that information, we cannot really 
make an assessment as to whether during the 
past one year we have moved forward or 
there has been a slide-back. Things have 
been mentioned by name but nothing bas 
been said as to when the projects were taken 
up, bow much work has been done, what 
bas been the delay due to and what reasons 
are there for the delays. All these things 
have not been explained. So, it is very 
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difficult for us to know exactly where we are 
in our defence prepara lions. 

For example, the Report mentions that 
the Air Defence Ground Environment System 
(A.D.G.E.S.) plan is progressing satisfac
torily. We do not know when the programme 
was started, how long we have taken over it, 
what is the time-frame within which it will 
be completed and other details about it. 
Similary, the! M.B.T. project was taken up in 
]972 and it has not yet been completed. We 
would like to know why there is delay and 
due to what reasons there is delay. What 
about Battle Fields SurveilJance Radar? 
What about] 55 mm. Hewitzer gun? This 
project has taken a very long time. But still 
we are not able to make up our mind as to 
whether we should accept the Austrian-offer 
or the French offer or some other offer. In 
this connection, I may add that this gun has 
already been accepted and introduced in 
Pakistan Army. We are still thinking about 
it. Same is the case with our aircraft. 
Pakistan has got F-16 with side winder mis
siles and all that. We have not yet made 
up our minds as to whether the answer to 
that plane would be the Mirage or the Jagaur 
or the MJG-29. It is still undecided what 
exactly is the matching plane for which we can 
go in and which we can manufacture without 
aid from outside. That matter should also be 
given serious thought. Same is the case with 
submarines and helicopters. We read about 
them but we do not know when they are 
going to come and when we will introduce 
them in our armed force. (Interrupt/oils) 

A very valid point was raised by Mr. 
Rajesh Pilot yesterday about the purchase of 
arms from outside. He said that we should 
in future purchase all Military hardware on 
a Government to Government basis from the 
country which manufactures it rather than 
through the agents because most of these 
Agents belong to either one cartel or the 
other and these international cartels are 
under the influence of certain powers and 
these powers sometimes influence these car
te)s in such a way that sometimes there is 
delay in the delivery of the materia I from 
outside and sometimes they aJso misguide 
us. I think we should be careful about 
that. 

In future when we want to buy, it is' 
better to get into an' agreement with the 

Government 30 tha t we can get our require
ments made as early as possible and without 
delay. 

SHRIMATI GEETA MUKHERJEE 
(Panskura) : Sir, since Defence and External 
Affairs are connected matters. probably beca .. 
use of thatt here a Chapter on national secu
rity environment has been included. 

In my opinion, this chapter really does 
not point out unequivocally from whom the 
dangers to India from the point of view of 
defence arise. 

SHRJ P. V. NARASIMHA RAO: It is 
an old story. 

SHRIMATI GEETA MUKHERJEE: 
1 t is an old story because old things are 
continuing. Naturally it has to be. For 
example, the Indian Ocean. 1 am hearing 
that the Indian Ocean is one of the most 
important zones from which we are threate
ned. It is necessary to know who is tbrea
ing beca use the ultimate military tactics are 
related to that. We are not e:xisting in a 
world of our own. Everybody knows it. 

This report says the proposal of declar
ing the Indian Ocean area as a zone of peace 
has receded into the background. Who is 
responssible ? Is it not a fact that due to conti
nued United States and NATO obstructions, 
the United ~ations Ad/we Committee on 
the J ndian Ocean has been compe))ed to 
propose a postponement of the convening of 
the Conference on converting Indian Ocean 
into a zone of peace in ) 968? This is the 
fourth postponement which has taken place 
due to the US insistence on bringing in 
external conditions. If it is so, the people 
behind this? PeopJe should know it. I 
think this hide and seek on this chapter will 
not help us. 

While speaking about Pakistan, it is said 
that Pakistan has taken full advantage of the 

continuing Soviet presence in Afghanistan and 
as if it is all because of Soviet presence in 
Afghanistan that Pakistan is taking advantage. 
Why this allibi of Pakistan? 

Why not make it clear that this military 
regime in Pakistan bad an anti .. lDdia drive 
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always? In that, the United States is the princi
pal factor which gives them the boost; it bas 
to be stated clearly because it is not a ques
tion of baving love or hatre~ for a particular 
country or a particular system. (lnenupt:ons) 
Of coures, it is obvious that it is the United 
States' glob) strategy. Pakistan is only a 
pawn. You may say that Pakistan bas 
taken advantage of it, but that is what is 
being sought for by the United State~. I 
think, the proper St:curity atmosphere should 
,be described for future direction of our 
defence preparedness. 

I would really express our grave concern 
at the situation that today 36 littoral States 
and 11 hinterland States of the Indian Ocean, 
those who belong to our Non-Aligned 
Movement, have become virtual hostages of 
the U. S. aloba) strategy of nuclear war. 

Coming to the Defence Budget as such. 
some have said that it is secretive. But the 
wbole question of the Defence Budget being 
SO secretive make~ it difficult for us to parti
cipate meaningfully in the dabate. We have 
to read the newspapers to know from whom 
we are buying arms, who are competing with 
whom, what under-hand means are going on. 
These are sometimes mentioned in the open 
press. Why not take the Parliament into 
confidence and tell us, if not all at least about 
the principal things that are really being 
talked about? I think. that should be done 
in future if you really want proper sugges
tions. 

After all, I am a poor woman. With 
this huge weaponry, I have very little to do. 
I am sure you do not expect me to come out 

with long lectures on the weaponry. But. as 
a citizen of this country who is interested in 
the country's defence, I would like to make 
a few observations. 

About this question of ad hocism and 
long-term plan, 1 also fee}, whatever little I 
understand of this, that a long-term plan is 
really very necessary. For example, how 
will we have our defence? Naturally we do 
not want to attack anybody. But if others 
are going to attak us, then how are we going 
to defend ourselves ? (Interruptions) In my 
opinion the principal stress should be on 
developing missiles which can neutralise the 
attack that may come on us. I really do not 
know what is the position in that regard . 

. We would like to know about it. 

Research and Development is, doubtless, 
one of the most important things if we want 
to have some sort of self-reliance. It seems to 
me that this year the allocations to Rand D 
has been increased a little; from Rs. 176 cro
res it has become Rs. 236 crores. That is 
what 1 understand. Even then, I think, R 
and D has not been given its proper impor
tance. The increase will only cover up the 
escalation in cost. 

Then you have all these talks about engine. 
Vijayanta tank and what not; I am read
ing in the newspapers that we are now run
ning after many countries either they are run
ning after us or we are running after them. 

I do not know if really with a greate R 
and D effort we could have surmounted this 
problem. Likc that, I think, in certain areas 
atleast where our technology has already reach
ed a certain height, WIth a little more effort, 
we certain1y could have made some more 
achievements. Rand D must have a bigger 
share. 

About our Navy everybody has said 
that this time you have given more money 
for Navy. As I see, if I am correct, out of 
this increased money, 85% will go for stores. 
Then how about modernisation ? I think we 
are not making much modernisation. It 
seems to be a little confusing. Everybody 
has said about this manpower planning. At 
least I think there is a big scope for re-emp
loying our retired persons in some other 
capacity. We should try to employ them in 
a work related to their previous work. That 
should be thought of. 

Lastly, 1 would like to make a sugges
tion. Recently the NAM Bureau Ministerial 
Meeting called for military assistance to SW
APO. I would suggest-Jet the Government 
of India think of sending a contingent to 
fight in Namibia side by side with the military 
forces of SWAPO. There is nothing strange 
about it We have known about the Inter
national Brigade. Pandit Nehru himself was 
so inspired about the Spanish International 
Brigade in Spain. In today's world if we do 
so, I think it will be consistent with our 
co~tment. 

VKUMARI· MAMATA BANERJEE: 
(Jadavpur)Thank you for giving me a chance 
to speak. 
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The Defence Ministry is a very important 
<organisation in our country. Whetber it is dur
ring war 0r in ~eace it is a well-known fact 
(hat this Ministry is doing quite well, so well 
that the House should congratulate the Mini
stry as well as our Defence forces--the Army, 
Navy and the Air Force for their good per
formance. We, the Indian people. always 
try to enjoy our life. But tlie jawan who is 
giving duty at his post does not get any time 
to take his breakfast or IU"1ch or enjoy the 
life. He is sacrificing a1l the 24 hours for 
the sake of our country. So we are proud 
that our Defence Ministry is one of the best 
Ministries of the world because of their ofti
~iency, their honesty, their sincerity, their 
dedication, their dynamism and also their 
loyalty and we are grateful to our Defence 
forces. 

Some Hon. Members from the Opposi
tion made a point about Ahmedabad. But 
I think this is Defence discussion. This is 
not a discussion on Home Ministry. I think 
this is the only Ministry which we cannot 
criticise, because. this is not a place for poli
tics, this is a place of unity, t~is is a place 
of national integration and this is a place of 
loyalty. I request all of my friends that let 
us advance with unity; let us think with 
unity; I et us speak with unity and let us have 
the same desires and inclinations. Let our 
prayer be common; let our h\!arts be united 
for the common happiness. 

Sir, this is an important department. 
Jawans are sacrificing 24 hours for the sake 
of our country. Government should take 
care for all round development of jawans. I 
would like to say that when the family res
ponsibilities are at the maximum the person
nel or jawans of the Army, Navy and Air 
Force are retired from the service at a fairly 
young age of 35-40 years. They are then 
left on footpath or forced to take Class IV 
jobs. About 60,000 personnel retire from 
Army. Navy and Air Force every year, 
Most of them do not get suitable jobs or 
cannot rehaoilitate themselves properly with 
very meagre and insufficient pension and 
after-retirement benefits. So, these jawans 
should be suitably rehabilitated and given 
jobs. 

Sir, our Indian jawans have defeated 
enemy equipped with better and more 
sophisticated weapons. OUf jawans have 

shown their courage and sincerity during the 
aggression by the Chinese in 196~ by the 
Pakistanis in 1965 and during 1971 Bangla
desh war and also during th~ Blue Star 
Operation in Golden temple. 

Sir, it is true that the Government in the 
current budget has raised funds for Defence. 
I must congratulate the Prime Minister for 
this. The government should spend the 
funds for not only the development and 
modernisation and sophistication of the 
equipment but also for better facilities and 
welfare of jawans. 

I would like to give some suggestions to 
the Government: 

1. We should produce more sophisticat
ed and latest design weapons. There 
should be modernisation of high. 
quality aircraft, weapons and equip~ 
ment so that the personnel a nd the 
Jawans afe encouraged when they 
compare our development with that 
of the advanced countries. 

2. Ten per cent posts in Central 
Government Public Sector Under
takings; State Government organj· 
sations and semi-Government servi· 
ces be reserved fOf ex-servicemen. 

3. Recommendations of K. P. Singh 
Deo High Level Committee for ex
servicemen with regard to reserva
tion or posts should be implemented 
forthwith. 

4. National Cadet Corps should be 
restored and I will request the Hon. 
Minister that Nee cadets should 
be enrolled as sccflnd line of 
defence. 

5. There should be better quality of 
food. The dress should be fir\!
proof and equipment should be 
anti-atomic. 

Sir, I have no idea about Defence and. 
as such, I cannot cover everything but I 
have some proposals which I am placin:! 
·before the House. Please set up a women's 
brigade in the name of lndiraji, our great 
mother, who has sacrificed her life for the 
sake of our country. We will not be able to 
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bear her voice, a v\)ice which wanted justice 
for th~ masses. To Quote: "Generations 
to come, it may be, will scarcely believe that 
such a one as this ever in flesh and blood 
walked upon thi~ earth." A tree is known 
by its fruit. Indiraji is known by her 
activities and achievements. So, Indira 
means national integration; Indira means 
sacrifice. It will be in the fitness of things 
if you set-up a women's brigade in the name 
of Indira brigade. We will be gratef,ul to 
you. Please set up a women,s brigade to 
give more and more chance to women. 

PROF. NARAIN CHAND PARASHAR 
(Hamirpur): Mr. D~puty rSpeaker, Sir, I 
rise to suppo~t the Demands introduced 
in this House by the Hon, Minister for 
Defence. 

Sir, the security environment-as has 
been stated in the Report -requires our 
attention. We are finding that there is a 
stockpiling of weapons within a thousand 
kilometres of the sourhern tip of our country; 
Diego Garcia is becoming a base for the 
activities of the US Navy and Air Force 
and they have given top priority for the 
construction of various bases there. It is not 
only that it is a place for collection of arms 
but it is a focal point for the manoeuvres of 
USA in the entire south of Asia. They 
have drawn up a comprehensive programme 
for COBstruction of the runways to make it a 
strong centre for their operations. Pakistan 
is also causing a grave threat to our security 
and peace. This is borne out by our 
previous experience. 

Sir~ in the expenditure incurred by the 
Ministry of Defence, we find that 36.7 per 
cent of the entire expenditure is accounted 
for by pay and allowances. This item is 
going to rise further with the recommendation 
of the Fourth Pay Commission. So, we 
should look to this aspect and we should not 
grudge any extra expenditure due to the 
salaries and allowances to be given to them. 

Then, Sir, J would plead with . the Hon. 
Minister that we should have a Systems 
Analysis and a coordinated approach. When· 
ever we purchase weapons or some other 
items of military ware, we should see that 
Army, Navy and Air Force have an integrated 
and a coordinated approach. What is lood 
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for all the three sectors should be given 
priority and an integrated approach must 
be adopted rather than havjng an individual 
approach by each wing. Some items which 
may be purchased may be essential for the 
Army or Navy or Air Force. It may no' 
be so when an integrated approach is. 
adopted. I will give you one concreate 
example. The'" Navy may require aircraft 
and heavy naval force for protecting the oil 
drilling in the off shore wells. But it may 
not be necessary when it is suggested that 
the wells may be closed well in time in 
periods of war. This Systems Analysis is 
being adopted in many advanced countries. 
of the world and cost effectiveness is being 
examined in relation to possible alternatives. 

Now, Sir, since my time is limited, 1 
confine myself to certain things about the 
welfare of ex-servicemen. In the High 
Level Committee (of which I was a Membc:r) 
there were six Members of Parliament and 
an equal number of Ministers with Shl"' 
K. P. Singh Deo as the Chairman. They 
submitted a report on the 27th October 19H4. 
just four days before the assa~sjnation of 
Mrs. Indira Gandhi. The then Prime 
Minister may have looked at tne report. 
This report was also presented to this House. 
Ex-servicemen all over the country are 
awaiting the decision of the Governme.,t on 
this report. The basic problem about ex
servicemen all over the conntry is that they 
are Central Government employees, but the 
'Welfare of Ex-servicemen' is in the State 
List and it is to be administered by the State 
Governments. The State Governments 
should be pursuaded to ensure the welfare 
of ex-servicemen by implementing the Central 
guidelines. The jawans who sacrifice their 
blooming youth for the sake of their mother
land should be looked after well after retire
ment. They come to our rescue jn the hour 
of peril. The State Governments should not 
neglect them simply because they are out 
of uniform. It is with this view that the 
High Level Committee for the Welfare of 
Ex-servicemen recommended the setting up 
of a Parliamentary Committee for the 
Welfare of Ex-servicemen to have supervision 
over the implementation of various measures. 
for their welfare, with its reflection in the 
State Legislatures. Sir, it is tbe responsibi
lity of the Central and State Legislatures to 
look to the welfare of jawans. and their 
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families after their retirement. It should 
be ensured that they are not Jeft to the 
sma II mercies of the civil administration of 
the State. at the State level and at tbe 
district level and block level. When the 
man-in-unifoml goes out after retirement, 
whether from the Air Force or the Army or 
the Navy. he finds that the attitude of respect 
for !lim is missing. It should be ensured that if 
not the salute, at h:ast the grace continues and 
adequate respect continues. feeling of sympa
thy continues. Let there be no discrimination 
and disparity in the payment of pensions. I 
would request the Hon. Minister to expedite 
the decision on the report 0 f that Committee. 
One important thing is about the land which 
the army men have inherited and that land 
\s taken away by the tenants and is not 
returned to them when they come back. An 
amendment to the State tenancy laws in this 
regard is necessary to exempt the land 
belonging to the army personnel from the 
operation of tenancy laws. 

Sir, it is quite common now that re
cruitment to the armed forces is not proving 
sutlkiently attractive, as our friend Mr. 
Rajesh. Pilot was saying yesterday. In the 
matrimonial columns it is written '·servicemen 
need not apply". We should ensure that the 
morale of the forces is kept high which is so 
essential for our national integrity. 

Sir, army is being called upon increas
ingly to assist the civil administration in 
time of crisis. I must pay my tribute to 
our jawans for solving the intricate situation 
in Punjab and I want to be on record that 
many of the brave sons (if our soil had to 
lay down their lives suring the Operation 
~_81ue Star'. They are the true heroes of the 
nation. The Government of India deserves 
congratulations. The Ministry of Defence 
has done the right thing by giving them 
gallantary awards like Ashok Chakra, Kirti 
Chakra and Shaurya Chakra posthumously; 
Sir, those people who are talking in terms of 
breaking up the nation are trying to sabotage 
the unity of the nation. Last year, the army 
defended our uni ty and the nation would 
not have been as it is today, but for their 
brave action at Amritsar. They responded 
to the call of the nation and they responded 
to the call with grace and honour and 
brought glory to the nation. We should take 
care that their dependents are not driven 
feom pillar to post. 

I would like to draw the attentton of the 
lion. Minister to my own area, that is, two 
contonments at Hamirpur and Una. Our 
State Government in Himachal Pradesh has 
been pressing for an Ordnance factory. OUf 

State Government has been doing a bit for 
the welfare of the Ex-servicemen. ] would 
plead with the Minister of Defence to 

sanction an ordnance factory as Himachal 
Pradesh deserves it. It has sacrificed more 
than one thousand of its sons in the defence 
of the motherland since independence. Sir, 
I congratulate the Minister of Defence the 
Ministry of Defence and the Armed forces 
for saving the unity of the nation at the time 
of the greatest peril. Let them have due pride 
and glory for this noble achievement. 

[Translation] 

SHRIMATI VIDYAWATI CHATUR:. 
WEDI (Khajuraho) : Mr. Deputy Speaker, 
Sir. I thank you for allowing me to spca"
though J had to wait for quite some time. 
I am afraid of your ringing the bell. I shall 
complete my speech within the allotted time 
tJnd you will not have to ring the bell to ask 
me concl ude. 

Sir, today a calm and tranquil ocean 
like the Indian Ocean is being turned into a 
zone of turbulence and turmoil. the danger 
signal is ringing there and it is overcast with 
the clouds of crisis. The U.S.A. has esta· 
bJished 30 military bases in Diego Garcia 
and fighter planes are being ama ssed there 
in thousands. ~o war-ships have been 
moved in there and fleet equipped with three 
atomic submarines are disturbing our Zone 
peace. We have a very long coast-line and 
we must pay special attention to provide for 
its defence. We shall have to talee special 
care to monitor the movements of these 
submarines as it may not be known which 
of the atomic submarine is hidden in which 
corner and when it may pose a danger to 
us and, for this purpose, we shall have to 
make our Navy very strong. We should 
not hesitate to produce atomic power and 
manufacture such submarines jf it is consi· 
dered necessary for the defence of the 
country. 

1 would like to say that our Govern
ment needs money mainly for the defence 
of our country. We want development and 
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proaress but if the freedom of our country 
is taken away and our country becomes a 
slave, what would be the use of our deve\op .. 
ment works and plans ? Therefore, the prime 
need is that we must pay the utmost atten .. 
tion to the defence of the country. 

Mr. Deputy Speaker, Sir the U.S.A. is 
supplying sophisticated and powerful weapons 
to Pakistan on a large scale. History is 
witness to the fact that whenever we extended 
our hand of friendsbip to Pakistan, she 
spurned it. India is a peace-loving country 
and she believes in the principle of "Live 
and let live" and she wants friendly and good 
relations with her neig:lbouring countries. 
But, today Pakistan is getting powerfur and 
sophisticated weapons from the U.S.A. We 
must be vigilant and cautious about it. 
Keeping in view the above factors we shalt 
have to arm our soldiers and the Armed 
Forces with powerful and sophisticated 
weapons. 

Our soldiers are guarding our frontiers 
like a rock and are prepared to sacrifice 
their lives, be it the peaks of the Himalayas 
or the scorching heat of the deserts. It would 
be a blunder on our part if we fail to 
equip them with powerful and modern 
weapons. In order to boost their morale 
and to make them more powerful we must 
equip them with the latest and best weapons. 

Mr. Deputy Speaker, Sir, I pay my 
homage to those .persons who became 
Martyrs at jalianwala Bagh and faced 
bullets on their chests during the struggle 
for freedom. In the same Jalianwala Bagh 
area, some extremists have emerged. Those 
extremists and disruptive clements have 
conspired in league with other countries to 
put our freedom in perjl. They tried to 
destroy our unity and integrity. To curb 
those elements, our brave $(.)I(.ilers fought with 
such valour that although they were killed 
in the process, they did not hurt the senti
ments of others. They deserve our praise. 
I request the Minister that a memorial should 
be raised in memory of those who sacrificed 
their Jives there so that our future generations 
may know about their brave deeds and the 
utmost patience and sacrifke they had dis-· 
played. 

Sir, I represent Khajuraho constituency, 

lh!Irl"~.s .tv, Grt11I1'S 31Z 
(Geul!ral) 19&5-86 

There is a Resean~h llalli' at Navgaon in 
Chatarpur district. That Unit is veIY small 
and very few pers~ns are 'Wot'king there. 
When some Jawans, who had deserted the 
Army units with Arms at Patna aDd were' 
proceed ina to help the lebels ill tlile P\1nja b,. 
reached Naygaon after coverinl a loni dis
tance, the emp}oyees of the saia Researcb 
U nit forced them to surrender and aIrested 
them. 1 apprecia~ their deed and thank 
tbem. In this connection, I 'Would like to 
remind you that Navgaon was a bi,& military 
cantonment some time back. Jf 1 am not 
wrong, our General Thamayya a.nd a Pak is· 
tani leader had recc:ivcd training there. Tht:y 
were students there. Today. buildings worth 
crores of rupees are almost in ruins there~ 

Only a small Research Unit remains. The 
State Government are ready to otfer land as 
much as they require. 1, therefore, requ~st 
that either one regiment of the artillery or 
one battalian of the infantry should be 
moved to Navgaon or some offices be moved 
there so tllat the place, which is safe and 
has a strategic importance. could be utilised 
for defence purposes. Thereby, employment 
opportunities would be crea ted for the 
people of that area and the dacoit menace 
would be removed. 

]n this context. I would ]ike to draw 
your attention to the fact that there is nC) 
good school for the children of the em
ployees working there. I request that a Cen
tral school be opened there so tba t the 
children of those soldiers who are working 
there may set educationa.l facilities. Ex
servicemen should be provided with aU the 
facilities under the 20-point programme. 
Similarly, it is the duty of every citizen of the 
country to sec that the widows of the soilders 
who sacrificed their husbands for the country 
and the children who have lost their fathers, 
do not feel helpless and orphans. Those 
children should be provided with all the 
facilities. Jt is our moral duty to ttttend to 
their education, shelter, livelihood. health 
and all other necessities of life. 

1n this context, I would also like to rc" 
quest the Hon. Minister that graduation 
degree be conferred on a student only after 
be completes one year·s military training. In 
case that is not possible. they should be 
given trainin& in the Territorial A,my. Tbis 
would, infuse in them a spirit of patriotism 
and a sense of discipline. , T~y w9uld also 
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serve as a second line of defence. I am sure 
my suggestion would be considered seriously. 
At the same time, we must make efforts to 
defend ourselves and to combat the threat of 
nudear war which is looming large. 1 would 
suggest that a committee should be consti
tuted in this respect, the deliberations of 
which should be treated as confidential. The 
committee should decide which policy we 
should adopt· in this respect. It should also 
be ensured that the ordnance factories pro
duce defence materials in a proper way. 
Things are in a bad shape 0., the Jabalpur 
Gun Factory. The relations between the 
workers and the management there are not 
good and there is no discipline. Attention 
should be paid to that. 

I would again urge the Hon. Minister 
that all those who 1aid down their lives in 
the Operation Bluestar should be honoured 
and rewarded and memorials should be 
raised for them. It is said about these 
martyrs : 

Shahldon ki Chifaon per lag(!l7g~ har 
buras mele, 

Vatall par marne walon ke wahi namo 
Ilishan llOga. 

With these words, I support the: Demands 
of the Defence Ministry. 

17.00 hrs. 

[English] 

SHRI K. P. UNNIKRISHNAN (Bana
gara) : Mr. Deputy Speaker, our Defence 
expenditure as percentage of the GNP has 
oscillated between 3.37 per cent in 1980-81 
and 3.75 per cent or so in the current 
Budget. It is much Jess than what it is in 
the USA. USSR or even UK where it is 
around 5.1 per cent and in Pakistan where 
it is 7 per cent. But the per capita expendi
ture on Defence is around 8/8 5 U.S. doJlars. 
While nobody questions the need for a large 
Defence outlay as a rich country of poor 
people with on of the lowest per capita 
incomes in the world, we have to ensure that 
there is economy in our Defence expendi
ture and absolute cost effectiveness in Defence 
spendins. It is in this context that I view 
this debate which is of crucial importance 
and demands for a total Rs. 9216 ~~ores do 
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represent a major chunk of our Budget and 
which we dispose of in as little as 6 hours. 

That is why 1 had demanded on a num
ber of occasions setting up of a ParHamentary 
Standard Committe to scrutinise Defence 
policies and expenditure which ought to 
meet at regular intervals and deba te these 
vital issues. I may also recall that this was 
one of the recommendations of two impor
tant Financial Committees of our Parliament, 
the Public accounts Committee and the 
Estimates Committee in the recent pass, which 
have incorporated them in their recommen
dations .. 

India finds itself today in a strategic 
environment which is full of dangerous 
portents. The protagonists and apologists of 
'Star Wars~ have posed a basic challenge 
before all those who cherish disarmament, 
peace and goodwill. These are not only 
moral choices but for countries like India. it 
involves certain basic and compelling ques
t ions wh ich affect its very survival. The 
threats to our national security fema in. It 
need not be under-estimated. That is not 
to suggest that we should create a war 
psychosis in the country which is equally 
dangerous exercise. There has been a mas
sive build-up of offensive capabilities of our 
neighbour. Pakistan and with acquisition of 
highly sophisticated weaponry. It poses many 
basic and fundamental questions and limts 
our options. Pakistan's pursuit of nuclear 
capability with assistance and connivance of 
certain countries inimical to our national 
interest have also added a new dimension 
but how is it that you do not want to name 
some of these countries in your Report? 
Because silence is golden and there is a story 
of the proverbial three monkeys. 

The developments in the Gulf or the 
Indian Ocean also add to our security con
cerns. And then you have our great northern 
neighbour, China. which is undergoing a 
rapid modernisation drive of their society, 
economy and defence ca pability. As far as 
China is concerned, we have to evolve a 
pragmatic approach and our diplomatic 
efforts must be so designed as to normalise 
our relations with China and settle our bor
der dispute. In this context. I must recall 
what late Gen. Thimayya remarked : 

'f 

"Our basic security interests and national 
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interests/demand that these problems 
should be settled diplomatically rather 
than through military means." 

These security considerations make self
reliance in Defenee capabilities a top national 
priority and necessity. 

But I find that increasingly, there is a 
tendency to go in for foreign collaborations 
even in technologies which can be improved 
upon here. There ar~ many cases of dupli
cation of technology also. 1 do not want to go 
into details. This happened because there is a 
hospitable environment in the economy for 
the import of such technologies. 

I k.now that combat technology is a very 
dynamic area of development today and also 
a reapidly changing area of technology and 
I do concede that we cannot opt out, and 
we can opt out only at our peril. But it 
depends upon how we develop our own R & 
D efforts and we cannot do it with two and 
a half or three and a half per cent alJocation, 
as pointed by Shri Surendra Pal Singh: 

1 am also conscious that it would depend 
also on our emphasis on research and deve· 
topment in the larger context of economy 
and industry. It is in this context that we 
must also assess the developments as in the 
case of a project like the Main Battle Tank 
-a project of the 'seventies and the 
'eighties. 

The MDT project which began as early 
as 1974, had a chequered history. Earlier 
in 1981, 1982 and 1983, the reports of the 
Defence Ministry had the same sentence, and 
I quote : 

"Progress continued in the completion of 
the development work of various iub
systems of the MBT" 

and then the prototype of the MBT was 
promised by your illustrious predecessor, 
who said that it would be ready by December 
1983. Then the earl ier General Staff 
Qualitative Requirements (GSQR) was 
scrapped and the new one drawn up in 1982. 
But the engine did not kick off and the 
project did not take off. 

Now. cryptical1Y9 this year's Report 
refers, and I quote : 
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"Research and Development of Chetak
our planned Main Battle Tank 
continues." 

I also hear from the Press, which is not 
shared by the Members in this House 
through the Report, that is has been rechris~ 
tened as ARJUN. Is it the same, I would 
like to know. 

Now it appears that it would be based 
on an imported West German MTU engine. 
What I would like to know is, what is CVRD 
that is, Avadi Combat Vehicles Research and 
Development establishment doing? Parliament 
is entitled to an answer on the level of self~ 
sufficiency achieved in th is project and also 
whether we would depend on imported con
tent from the NATO countries in this project 
with all its attendant risks and implications 
with which the present Defence Minister
who has been handling our Exeernal relations 
wi!h great competence - is only all too 
familiar. 

I am not trying to say anything about 
our scientists, particularly I have tremendous 
respect and regard for Dr. Arunachalam and 
bis colleagues, particularly those who are 
working in the DMRL in Hyderabad who 
has provided a metaJlurgical base for our 
Defence industry and Defence self-reliance. 
But the truth of the MBT needs to be told. 

It is equaUy true of the project of the 
Light Combat Aircraft to replace our ageing 
Gnats. Why, we would like to know, is 
its development being left to an au tonomous 
society? 

And is it true that it is to suit the con
venience of a British national who is involved 
in this society? More than Rs. 600 crores 
are going to be spent, but by whom and 
how'! Earlier it was said that a Swedish 
model JAS 39 was identified. Now, I am 
told a Rolls Royce engine RB) 99 which 
had problems in Tornado aircraft is being 
chosen and air-frames flown to fix this 
engine. Are we going to finance the deve
lopment costs of British Aviation industry 
and get involved in the problems of R B 
199, we would like to know. I want the 
Defence Minister to go into this question 
personally. 
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[MR. SOMNATH RATH in the chair] 

The Army has played a crucial role, a 
positive role, not merely in defending OUf 

territorial integrity but also as a great factor 
of national integration. But the political 
leadership and the nation has to answer 
certain crucial questions at this juncture. 
The assertive trend is to rely increasingly on 
the Army for maintenance of law and order 
to which my Hon. friend and esteemed elder 
Mr. H.M. Patel referred to which according 
to the Minister in a reply given two days 
ago on 23rd April in the House is an increa
sing trend. In 1982-83 army assistance was 
sought on 82 occasions which increased to 
96 occasions in 1983-04 and 175 in 1984-85. 
This unfortunate aspect of the trend has 
manifested itself in the -'Operation Blue 
Star" where the Army had to go to the 
assistance of civil authorities. It is a dan
gerous trend to get the Army involved in 
such situations and "Operation Blue Star" 
should be a warning to us. While sympathy 
ought to go to the victims and the Army 
which was subjected to heavy casualties in 
this operation, J must say. it was an unfor
tunate decision that was taken to decorate 
some of the officers and men who acquitted 
themselves creditably in this Operation. 

PROF. N. G. RANOA: Question. 

SHRI K. P. UNNIKRISHNAN : Such 
ceremonial decorations and honours should 
be reserved in future at least for performance 
in combat with an external enemy. 

SHRI AJA Y MUSHRAN (Jabalpur): I 
am on a point of order. We are discussing in 
the House the Grants relating to the Defence 
Ministry. Now, we all know that the decision 
to take the Army to the aid of civil authori
ties is not under the purview of the Ministry 
of Defence. Is it permissible in the House 
within the rules to discuss the correctness, 
the judiciousness of the use of Army in aid 
of civil authorities in the debate on the 
Grants for the Defence Ministry?· 

MR. CHRIRMAN : He is expressing his 
views. So. no point of order. 

PROF. N. G. RANGA : These are very 
unwise views. 

SHRI K. P. UNNIKRISHNAN I do 

concede the right to have that opinion to my 
distinguished Jeader and doyen of parliament
arians and his friends; but 1 have my views. 

Similarly our procedures for court martial 
have to be brought in tune with the spiri t 
of the times. There are on an average 2000 
court-martial cases in a year. On the procedure 
of court-martial, Justice William O'Douglas 
of U. S. Suprem Court had observed: 

"Court-martial strikes terror in the 
heart of the person to be tried by it. 
While civi I trial is held in an atmos
phere conducive to the protection of 
individual rights, a miJitary trial is 
marked by the age-old manifest destiny 
of retributive justice . ., 

Even a soldier like Field Marshal 
Maneckshaw was about to be court
martialled in early 'sixties for an alleged 
indiscreet remark; and we would have lost this 
great soldier's services if his career had been 
cut short. 

Army rule 173 explains how a person 
undregoing field punishment must be attached 
"so as to be standing firm1yon his feet which 
if tied, must not be more than 12 inches 
apart, and it must be possible for him to 
move each foot three inches, and so on .. 
Even the remedies under section 164 of the 
Army Act have no meaning. Many High 
Courts have held that fundamental rights 
cannot be violated. That is why it was 
decided in the Home Ministry to have Lt. 
Gen. Hira Committee on 'Appraisal of 
Officers' Personnel Management." It suggested 
an impartial outside body for considering 
statutory representations, instead of allowing 
top brass to sit in judgment on appeals 
against their own deciSions, a practice both 
unethical Dnd hurtful to the principles of 
natural justice. I would like to know from 
the Defence Minister whether this recommen
dation would be implemented. 

Jt is a highly risky trend to institute 
court~martials even against Generals on smy 
and frivolous charges which, under the civil 
law of the land, will not stand scrutiny. I do 
not want to mention names but the recurrence 
of this phenomenon has deprived the country 
of the services of many a good General. Gene
rals cannot be manufactured ovemight as the 
Military history shows, and aU of them, we 
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have to remember, are human beings. 

This is equally true of their pay structure. 
If many of them find. that a job in the private 
sector or the public sector is better off, then 
we would be depriving ourselves of the 
services of better talent. So, our approrch 
and treatment of officers and men have to 
under a fundamental change. as also that of 
60,000 Ex-Servicemen who leave the Services 
every year. The State Governments are the 
worst culprits in this. The Nation cannot 
abdicate its commitment. 

I wdnt to refer to a major problem of 
motivation in our forces. While China has 
an indoctrinated army, Pakistan forces are 
motivated by the legacy of hatred. Therefore, 
it is important to provide motivation for our 
officers and men based-on our nationally 

~ accepted goals. How can motivation be pro
vided "hen a game of favourites is conti
nuously played? I do not want to involve 
myself in a controversy. The country wants 
an assurance that the best soldiers do get to 
the top, as General Katoch in a recent 
brilliant article said, 1 quote: 

·'There are signs that flunkey ism is 
already growing into a creed and it 
may soon become part of the standard 
survival kit." 

In the changing landscape of offensive 
capability, Navy has acquired important 
dimensions. It cannot be allowed to remain 
a step child. Allocation for Navy has to be 
reviewed by a specia 1 ~ommittee and increased, 
to which my friend Shri Surendra Pal Singh 
has referred, and full sLlpport given to a massive 
'expansion of our Naval capability. Therefore~ 
while there is a national consensus on the 
need to exercise utmost vigil and the net:d to 
support our Defence Serv ices and production 
apparatus, it can only be done when the 
accountability is ensured, and people are 
made aware of the inter-dependent role of 
Defence and develoment and national 
security. 

THE MINISTER OF DEFENCE (SHRI 
P. V. NARASIMHA RAO) : Sir, 23 Hon. 
Members have taken part in this debate and 
I am grateful to them for the very valuable 
suggestions they have given. I would like to 
assure them that their suggestions have been 
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taken note of and wherever we find that there 
is really some action to be taken on those 
sugg~stions, we shall pursue action. 

The Report as well as the speeches very 
aptly started with a description of the security 
environment. To save the time of the HOllse. 
I would not like to go into it in any great 
detail because on that point there is total 
unanimity in the House and I do not have to 
repeat it. It is true that the whole world 
seems to be Jiving on borrowed time. We do 
not know when it wiJI come to an end, how 
it is going to survive and who is going to 
make it survive in a manner which is consi~ 

stent with the dignity of man. So, in all these 
uncertainties, it is obvious that every country 
has to look for itself, fend for itself and see 
whether its own survival is ensured to the extent 
it can ensure it. becau~e ultimately survival of 
the entire humankind can be ensured only by 
those who are in a position to ann ibilatc It 

not by others. So, to the extent possible. 
every nation has to ensure its own survival, 
its own defence. So far as India is concerned, 
our objcc. ti v es are very clear. We are a peace
loving nation. for thousands of years we have 
stood for peace and we continue to stand for 
peace. Not only that our concept of peace j') 

vastly different from what we undt>rstand hy 
peace these days in modern parlance. Peace. 
according to us, according to our ancient sages 
and texts, is not just the absence of war, the 
absence of conflict; it is a high quality of 
harmony between man and his surroLJidings. 
man and nature, man and God. in the case 
of those who believe in God. So, that is our 
concept of peace and, therefore. we have heen 
rightly struggling for peace. For ages we have 
been doing it an,d we will continue to do it. 
Besides. Sir, we are a non-aligned nation and 
there the rub comes in. 

Several Members have asked me why this 
is not being done, why that is not being done, 
why our defence preparedness, according to 
them, is not what it ought to be. 

The very reason why we arc finding it 
difficult to get fun coopreation in the defence 
field~ is because we are non~aligned. And the 
reason why we should be vigilant and we 
should alway be prepared is again because we 
are non-aligned. If we are not non-aligned, we 
do not have to bother for our defence. That 
defence would be under-written by somebody 
clse. So, this is a vicious circle. A non .. 
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aligned country which wants to be self-reliant 
in defence, luis to struggle much more than a 
country which may claim ~o be non-aligned, 
but in its own way is able to get whatever it 
wants from some other country. So, 000-

.alignment in the real sense is the problem, is 
our strength and also at the sometimes a 
bandicap in getting whatever we want from 
wherever we want it. That is why our struggle 
in the defence field as a real non -aligned 
(;ountry. as a leader of the non-aligned world. 
is going to be much harder than that of 
many other countries This is one point which 
needs to be understood while we.are talking of 
defence. 

OUf defence outlays, as has been pointed 
out, have heen. J must say, just what is 
possible under the circumstances. I would not 
say we are spending much more than we 
bhould. That is not my case, at all. We are 
spending what we can. This is my case, although 
there may be two opinions. Some one could say 
that we are spending too much, which is not 
at all correct, because, as Mr. Unnikrishnan 
pointed out, not only in lelation to many other 
ad"an~cd countne!\, but even in relation to 
our neighbours whose preparedness is some
thing which we have to be always noticing 
and taking note of. we are spending much less 
in terms of GNP. 

At the same time I cannot possibly say 
lhat we must spend much more on defence 
alone, because there are three Os in the 
progress of any country or even in tl,e defence 
matters of any country. One is that Defence 
'should be buttressed by diplomacy. Second 
Defence should be supported by development. 
Without development there can be no defence, 
So, these three Ds are so important and to 
'strike a balance between them could become 
a matter of opinion. could bt'come a subject 
of difference of opinion, but what I would 
like h') claim in all humility is that the 
Government have kept aU these three Ds in 
proper perspective and what we have been 
'lhle to provide for defence is what can be 
done under the circumstances. It may be a 
hundred crores more or a hundred crorc" 
less, but it cannot be much much more nor 
can it be much much less. So. we are within 
the range of the possible: we are within the 
'range of the desirable and we are within the 
range of what we think is a good spring
board for future increase wherever 
Illecessary for f .. turc 4evclapmcn! waereve.r 
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necessary. After all, whatever we provide as 
an outlay has to be properly spent. This 
aspect also has been very dearly stated by 
Members and I agree. When it comes to Navy. 
1 am glad every Member has noted that 
our Navy has been given more than before. 
They have also said that it needs still more. 
Now, 1 would like to sumbit that while 
making these provisons, we have tried to 
consult, we have tried to find out from them 
what according to them is reasonable. May 
be they are not fuJJy satisfied, but 1 know 
that they are not totally dissatisfied. 
So, we have tried to strike a balance bet· 
ween what can be spent, and to what extent 
we can modernise. And on modernisa· 
tion we have made an outlay which will be 
found to be more than what we did last year, 
there has been a sizeable increase on the 
aspect of modernisation. For instance, in 
1980-81 on the entire programme of moderni
sation we spent Rs. 621 crores, in 1985-86. 
tlve years later the provision is for Rs. 2178 
crores. On Rand 0 in 19R1-82 we spent 
Rs. 76 crorcs which was 1.96 per cenl of 
the budget. In 1985-86 it is proposed to ~e 
Rs. 300 crores, which is 3.66 per cent of tht' 
budget - still Jes~ than what it should be but 
more than what it was five years ago. In 
the same way Navy got Rs. 342 crores in 
1980-81 which was about 8.83 per cent of 
the Defence expenditure; this year it gets Rs. 
986 crores that is 12.03 per cent which is 
what one Member said, it should be. S{) 
we have come to a level where we can say 
that what Na vy needs has been more or le~, 
met. But of course. there is so much to be 
done in the Navy and we are very consciou!II 
of it. (/nterrllpliom) No, Sir. When it comes 
to modernisation there are several aspects, 
it cannot be stores or anyone point. I ~hall 
take up these matters one by one particularly 
on the aspects of modernisation. and J shall 
try to show that whatever misconceptions 
have been there in the minds of Members 
are not justified. 

Sir~ for the last two days 1 have corne 
across Olle common criticism that we are too 
secretive. that we are not really giving all 
the facts to the House. Of course, some 
Members were careful enough to say that 
they do not want all the facts, they want a 
litt1e more than what we have told them 
Good. I thank them for not wanting to 
know all the facts., In fact there are some 
matters OD. whicb even 1 do not ~ knew all 'tlle 
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facts. There are some operational matters 
on which even the Defence Minister is not 
supposed to know aU tbe facts all the time. 
So~ there are layers of knowledge and ignor
ance in this. We have to put up with this. 

SHRJ S. JAIPAL REDDY: Only the 
Ipies w ill know. 

SHRI P. V. NARASIMHA RAO: No. 
The spies also will not know because it is a 
question of espionage and counter-espionage 
going on, it is a battle of wits all the time 
going on. If you think that what has been 
taken by somebody or bought by somebody 
is going to hurt us permanently, this is not 
the case. It was not good of course, that 
certain information was bought by somebody. 
J agree it was bad. But if you think that 
something irreperabJe has been done to our 
Defence or anything here, that is wrong. 
This happens all the time. When it is a 
question of war, espionage and counter-espi
onage are going on by side. In fact there are 
persons who have been doing it both ways. 
This is there. This is very evident from the 
literature of war, war novels, books on war. 
So, this need not be made a point of debate 
bere. While one has to accept this'l would 
lik.e to assure you that no irreperable' damage 
has been done or will ever be allowed to be 
done wherever such mishaps occur. But in 
response to the desire of the Members, in 
response to the criticism that we are too secre
tive, 1 would like to say that since this criti
cism is becoming in what may be called 
uniformed criticism. I would like to say that 
there are many things on which there is no se
Cretiveness on the part of the Government. 
You want to see the battle tank, I wiJ) show 
you. You what to see the ~azagon Docks, I 
will show you. You want to see the gas tur
bine experiment. I will show you. 

SHRI AMAL DATTA (Diamond Har
bour) : You are giving the assurances. You 
carry them out also. 

SHRI P. V. NARASIMHA RAO : The 
assurances are being given with a view to 
carrying tt .. em out. I would like to assure 
you that there is no question of being unduly 
secrective 1 am sure, the Estimates Commit
tee, the Public Undertakings Committee and 
other Committees must have visited some of 
these institutions. I am quite sure about it. 
Where is the s~recy? Whether you are 
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members or those Committees or not, you 
can also see. I do not say that there is any 
need to be secretative in these things. In fact 
we would like you to see them. You see the 
Arjun, how it performs jf you can under
stand anythina of its performance. That is 
a different story. You can see bow it per
forms. I have seen it. But I have not under
stood much more yo,u can understand a 
little more than I could. 

We are prepared to take you to the~e 

places. We are prepared to show you 
whatever is being done. If you really want 
to know the details, we wiU give you. Ins
tead of just relying or some reports here and 
there, not based on facts .. 

SHRI AMAL DATTA: You have redu
ced us to that 1eve1. 

SHRI P. V. NARASIMHA RAO: Not 
me. You have reduced yourselves to that 
level. 1f you had written a small six-line 
letter to me, 1 would have give you aU the 
detaiJs. 

SHRI A MAL DA ITA: There is no 
question of approaching you because your 
predecessor could not give permission to me. 
nor could he reply to me while replying to 
the debate. 

SHRI P. V. NARASIMHA RAO: I 
would like to tell you that there is a real 
difference between mak.ing an announcement 
on the floor of the House and giving you 
the details whenever you want them. This 
difference has to be understood. 

SHRI AMAL DATTA: I know there is 
a difference. That much of intelJigencc you 
can afford to us. 

SARI P. V. NARASIMHA RAO : When 
you have so much of intelHgence, I am won
dering why did you not write to me. 

SHRI AMAL DATTA: I asked your 
predecessor and I said it on the floor of the 
Ho.Jse. He could not even gjve a reply to 
that. You can show us one or two sbow
pieces. 

SHRI P, V. NARASIMHA ltAO: This 
is my assurance to you. 
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SURf AMAL DATTA: We want to see 
what we waut to see, not what you want us 
to see. 

SHRl P. V. NARASIMHA RAO: We 
are not going to take you on a conducted 
tour. That is not my desire. You tell me 
what you want to see. If I can take you, 1 
will immediately take you: But if I cannot 
take you, I will teU you, that I cannot take 
you. 

PROF. MADHU DANDAVATE: He 
wants to see something which is Dot desir
able. 

SHRJ P. V. NARASIMHA RAO : That 
is possible. But I hope that sometime he 
will ask me to see something which is desir
able. I am giving him the option. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY :AFF
AIRS (SHRI GHULAM NABI AZAD): I 
am willing to take him to Ladakh to see 
Trishul in the month of January. 

SHRI P. V. NARASIMHA RAO : J 
would like to meet one particular conceptual 
point that has been raised-by certin Hon, 
Members who have worked in the Army, in 
the Defence forces. and who are knowledge
able in that field. I would certainly like to 
tell them that while I respect their views in 
regard to tl}e Chiefs of Joint Staff American 
system to be inrroduced in India. it seems 
to me, Sir that this is a process in which we 
seem to be denigrating our system and admi
ring their system. While they are knowle
dgeable persons among them. those who have 
worked as Chiefs of Staff, they are denigra
ting their system and admiring our system. 
So, it is a question of mutual admiration 
society and a self-denigrating process. I 
would like to refer Col. M ushran to some 
of these very important Generals. General 
David Jones gave evidence in the Con8ressi -
onal Committee and he said that their system 
does· not work. After baving been the Chair
man of the Ioint Staff Committee himself, he 
came out and said the system does not work 
and he catalogued a whole list of defects in 
the system. So let us not be in a hurry ·to 
admire something merely because we think 

(General) 1985-86 

that it might work better than the system 
which is wo.rking here. Let us go into it with 
an open mind but until then, there should 
be no uncertainty about the system. There 
should be no impression created that we are 
going to change the system. So, let us be 
very firm on this that the system which we 
have here. wiJJ stay. In this. coordina
tion is ensured and I can say with my little 
experience of the last two or three months, 
that this coordination is excellent at the 
moment whether it is Rand D. whether it is 
production, whether it is the three Wings of 
the Defence: Forces, the coordination is 
being ensured and I may tell the Hon. Mem
bers that every week there is one meeting 
under my presidentship and we thrash out 
all the problems. all the difficulties and atl 
the reporting is done to me. At other levels, 
they are also ensuring coordination themsel· 
ves. Therefore, there is realJy no problem 
in the conduct of the three Wings and also 
their coordination with other Agen-.:ics. I 
would like to say. that this point need not be 
laboured too much. It is true the re may be 
several systems. One can study them in an 
academic manner. Yes. But, to ask for 
a change in the system here and now, 
or to ask for a decision to change 
the system. I think. would not be 
proper. Let us study it further and I have 
no objection on that. But the existing system 
shall remain until then even if it has see" 
ups and downs. It has stood the test of 
time and I do not think that there is any
thing seriously wrong with the system which 
would warrant a thinking on the opp()site 
lines. that this system has to be done away 
with. 

There are two things on which lot of 
semi-informed criticism has been heard, may 
be because of my so called I\ecretiveness. may 
be because of other reports coming to the 
Hon. Members, whatever the reason, this 
is what has happened. 

I would like to 'inform the House about 
Arjun, not the Mahabharata one. There is 
a history to this. I think the l'vtembers 
should know it before judging i L 

SHRI K. P. UNNIKRISHNAN: Is it 
Chetak or ArjuD ? 

SHRI P. V. NARASIMHA RAO: It;s 
Arjun. Chetak is a whole complex. We do 
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not have to call everything a Cbetak. Tbe many foreiJll engines at tbat time .•• 
helicopter has that name already. It is the 
whole complex. SHRI AMAL DATTA: Have we to 

This particular tank was named after the 
report was printed. We could not print ano
ther report. 

SHRI K. P. UNNIKRISHNAN: That 
is what we want to ask you. 

SHRI P. V. NARASIMHA RAO : The 
idea was not to call it Chetak. The whole com
plex is called, Project Chetak. So, the name 
seems to have been tagged on to the tank. 
Jt was not so. The intention was to find a 
separate name for the tank right from the 
heginning. Two or three names were consi
dered and finally Arjun was considered. That 
is a small point. 

The MDT was first sanctioned in ] 974 at 

a cost of Rs. 15.5 crores. Jt is important to 
know that the original programme was based 
on utilising an imported engine. Unfortun
ately. none was available at that time. 

On this point, I must tell you why it was 
considered not feasible to have an engine of 
our own in the tank, along with the tank. 
The reason was simple. A tank can be de
veloped in ten years. The engine will take 
25 year~. Nowhere else in the world has an 
engine of this specification, starting from 
scratch, been developed in less than 20 years. 
And we were starting from scratch, let us 
face it. As ] said, we were not getting either 
the technology or the engine itself from any 
quarter whcre it was availahle. Wherever it 
was available, we took it. That is a different 
story. That was a different engine, engine 
with a different specification. We wanted 
something else and when we wanted that 
something else, we did not get it. So, it 
was a challenge to our scientists. The tank 
was in sight. But the engine was not there. 
The tank was started tn 1974. It was ready. 
The first prototype was ready in 1983 as was 
envisaged, but the cngine was not there. So, 
what do you do? Will you wait indefi
nitely? Should you not really test the tank? 
Therefore. in the very first instance, consider
ing the fact that it would not be feasible to 
~ynchronise the completion of the engine and 
the tank, the decision was: 'Yes; we will go 
abead with the tank, but it will be tested with 

. a foreign engine. t When we were havina so 

import the gear box, suspension, gun con
trol? 

(lnterruptionJ) 

SHRI P. V. NARASIMHA RAO = 

Wherever you get anything, you take it. The 
point is, the engine was not available ••• 

SHRI AMAL DATTA: You should tell 
us all these detalis .. 

(lmcrruplions) 

SHRI P. V. NARASJMHA RAO: We 
will tell you all the dctaib. 1 can gIve )'OU all 
the information that you want. Whatc\er 1 
have. 1 will give now. If I do not have 
same, 1 will give it you later. There is no 
problem about that. And when you go to 
Avadi to see it; 1 will put somebody on the 
job to give you all the information you 
want. 

In 1980 when we revised the project, our 
scientists came forward to build the engine 
as well. It was a challenge to our scicnti~ts. 

They started in 1980, not 20 years ago, not 
15 years ago, not 1'2 years aso, but in 19HO. 
just five years ago. The engine will have 
about 1500 Horse Power. Look at the 
specification. The engine has to have 1500 
Horse Power. If it had been 600. it would 
have been easy; if it had been 700, it would 
have been easy. But it is 1500 Horse Power. 
Why is this over-ambition? Because we 
want this engine and the tank to be opera
tive and still the state of the art thing in 
1995, 1996 until 2000. 

SHRl AMAL DATTA 
was the MBT of the Eighties. 

Originally it 

SHRI P. V. NARASIMHA RAO : That 
is precisely my point. As we. went along~ 
we changed the specification. We knew that 
we could not build another tank in another 
five years. So, there is nothing to be amu
sed about. This is a very serious matter. 1 
am planning for the Nineteen Nineties, the 
late Nineties until 2000. And there is no, 
such tank in the world; JUSt one or two at 
the most. We have got to have an engine 
of this power. Not too many countries have 

I 
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produced it. I want to produce it. Now I 
am able to produce it. This is my second 
point, the next,point. J have come to 500 
Horse Power on diesel. With a turbo-charger, 
the power is raised, two to three times. This 
is known. This is a scientific fact. I am 
developing the turbo-charger in Bangalore at 
the GTRE. I have seen it. I have seen the 
tank; I have seen the turbo-charger. But 
the difficulty is, we cannot really run along 
with Members of Parlimcnt as fast as they 
want us to, because this turho-charger needs 
to be tested for 10,000 Hours. This is a 
ditlicult which 1 cannot help. When I went 
to see the turbo-charger in CTRE Bangalore, 
-for your information, I wanted to see it 
work - it could not work because the electri
city was out. So, I had to see it in dark
ness. I have to go again to see it work. So, 
you can understand under what conditions 
this is being developed. One gets hurt some
times to hear that we have been taking ~uch a 
long time. In five years the engine has been 
developed. For another two or three years, 
not less than two or three years. -] 0,000 

hours, mind you-we are not going to link it, 
we are not going to couple it, before we are 
absolutely satistied that the turbo-charger 
works well, and it courless we 11. It is some
thing which is going to remain for the next 
25 years. 1 cannot take any chance on qua
lity. Let me make it clear. Whatever the 
criticism about delay, I am not going to take 
any chance on quality. This is the position 
of M BT. The turbo-charger multiplies the 
power by 2 or 3 times. No diesel engine 
of this horsepower can operate without a 
turbo-charger. Our turbo-charge is being 
developed in parallel at the Gas Turbine 
Research and Development Establishment, 
Bangalore. leA is also one of the points 
that has been raised. 

1 want to tcll you that the I CA engine 
is also under manufacture and is under test. 
One proto-type has been manufactured 
already. I am told that in manufacturing 
another, they made some mistake and it was 
completely Jost. So the third one is being 
manufactured. All this I am telling you 
because this is the natural sequence in an 
Rand D process. 

SHRI AMAL DATTA: Are you buying 
the Rolls Royce engine ? 

SHRI P. V .. NARASIMHA RAO: No. 

There again we are faced with the same pro
blem. You manufacture the fuselage. You 
manufacture everything of the LeA, but you 
do not have an engine. How do you test it ? 
You have to test it on some engine or the 
other. For that test Rolls Royce has been 
chosen. It is only for the purpose of testing 
the engine because you have to test SQ many 
other things. In the MBT also we are pro
ducing about 6. 7, 8 or 20 proto·types and 
all the 20 wi1l be put to 20 different tests. 3 
are already there. Next week the fourth is 
(';oming and by the cnd of this year, another 
2 to 3 will come. All these will not be show
pieces. Each of them will be tested by a 
different agency and under dIfferent circums
tances. One will go to the deserts of Rajas
than. Another will go to ~omc mountainous 
area. Tht third will go to some other agency. 
This testing has to be done over a long 
period. This is inevitable and whether we 
like it or not this is going to be the process 
and this shall be the process. No other 
process is possible. 

SHRI AMAL DATTA: It is a most 
versatile tank? 

SHRI P. V. NARAS1MHA RAO: It is 
going to be among the most versatile tank in 
the world. Even the suspension is going to 
be one which has not been tried too often 
before. 

SHRJ K.P. UNNIKRISHNAN: West 
German engine is only for trial? 

SHRI P. V. NARASIMHA RAO: Yes, 
it is only for trial. 

SHRI K. P. UNNIKRISHNAN : I want 
it to go on record. 

SHRI P. V. NARASIMHA RAO : Is 
that so? There is no difficulty in its going 
on record. 

SHRI K. P. UNNIKRISHNAN : I want
ed to have a clarification. 

SHRl P. V. NARASIMHA RAO: You 
have it now. 

Something has been said about the 
V ijayanta tank and the power pack of 
Vijayanta tank. As you .know, for Vijayanta 
tank power pack we are trying with two 
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engines. One is Kirloskar and tbe other is 
the Rolls Royce. Trials are being conducted. 
We want a new power pack for Vijayanta 
Tank. These trials, I am afraid t have not 
resulted in any definite conclusion so far be
cause one engine has been found wanting in 
one respect and another found wanting in 
another respect. So retrials have been order
ed. Hopefully by the end of this month or 
next month we will be able to make up our 
mind as to which is to be bought. But if 
both happen to be not acceptable, then we 
will face some difficulty. But we would like 
to solve that by seeing whether the MTU 
German engine can really do the job. This 
is a question on which I cannot give any 
'definite opinion just now. But this is natural 
in a process like this. This is what I would 
like to impress on the Hon. Members. 

SHRIMATI GEETA MUKHERJEE: 
How far our technology has gone in this 
respect? 

SHRI P. V. NARASIMHA RAO: This 
is what 1 am telling you. To the extent you 
can buy technology you have done it. To 
the extent you are to develop your own 
technology you are doing it and doing it 
very well. I would like to tell you in all 
sincerity that this is not a matter for scoring 
a point because on Defence there is no 
question of scoring a point. I am satisfied 
with the observation I have made during the 
last 2-3 months that our DRDO is working 
well. May be there is scope for improve
ment here and there. Nothing is perfect in 
the world. But then it is for us to go on 
finding out whether there is scope for further 
improvement. If there is one J am doing it 
myself. This is a continuous process. Bnt 
let us not impute motives to persons. Even 
if about persons you have complaints I am 
here to take these complaints, I am here to 
look into these complaints. The Aeronauti
cal Development Agency is presided over by 
me. I am the head of the society and if 
you feel that there is anything wrong about 
a person, about what is being done, you are 
at liberty to tell me. Why is it that it is a 
registered society and not a department of 
Defence Production? For obvious reasons. 
The Department of Defence Production is 
bedged in from all sides by so many difficul
ties and so many rules and regulations. So 
I have a committee which has more flexibi
lity-we have scientists on it; we have other 
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people on it; we have all the Wings of De· 
fence services on it; we have people who can 
be consultants on it in several capacities
we can take the help of these. 

SHRI K.P. UNNIKRISHNAN : Is there 
a British national on it ? 

SHRI P. V. NARASIMHA RAO : If you 
want I will give the whole list of names. 

SHRI K.P. UNNIKRISHNAN: I know 
the name but I am asking you. 

SHRI P.V. NARASIMHA RAO : I will 
tell you the names of all the members. 
There is no difficulty. Here I get a bit of 
information. There is no British national 
working in the Aeronautical Developmental 
Agency. If you know the name, it means 
the name you know is not there ! 

Now, I would like to say a few words 
about the research and development projects. 
Field gun is being produced in numbers. 
Sonars and torpedoes and other special elec
tronic systems have gone into production. I 
am not going into the details. I can assure 
the Hon. Members that all the5c hardwares 
are as good as any in the world and I would 
like to congratulate our scientists who are 
working in all these areas with zeal and 
enthusiam. It is the experience of many 
nations and ours is no exception tha t R & 
D spending in defence improves the general 
technological and quality control conscious
ness of the country. Thus we ha ve to be 
able to spearh~ad development and produc
tion of systems based on modern technology 
in the national se':tor through our investments 
and efforts on defence research and develop
ment. 

About modernisation of the Indian Navy 
on which many Members have shown such 
keen interest I would like to say briefly that 
the endeavour in developing the Navy has 
been to secure the most sophisticated and 
modern ships, aircraft and equipment while 
at tbe same time catering for the most rapid 
and complete indigenisation feasible. 

You know already that our Mazagaon 
Docks bas embarked not only on the manu
facture of frigates of Godavari c1as~ and 
Leander class but also· submarines. I would 
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welcome any Members who would like to go 
and see what is happening there. 

One of the most dramatic achievements 
has been the establishment of facilities at 
Mazagaon Docks Ltd. for manufacture of 
highly sophisticated SSK Submarines. 

In terms of the naval capability which is 
being developed, apart from the induction of 
available sophistication in platforms wea
ponry and systems to the extent feasible, 
particular regard has been paid to its integra
ted and balanced development, and note bas 
been taken of the reported induction and 
acquisitiod programme of littoral countries, 
in order that the Indian Navy maintained at 
all times a distinct edge over the capabilities 
which it may have to counter in the event of 
a conflict. 

) don't think I can be more clear on 
this. 

Now, Sir, about Perspective Planning, a 
few observations were made. In fact, con
trary to what was said, I would lik.e to in
form the House that tbe Services ano 
Departments are working on Perspective 
Planning. It is not somebody else who is 
doing it. It is they themselves who are 
doinS it. They are working to-

(a) Develop military strategic options, 
based on national security objec
tives, threat assessment and techno
logical forecasts; 

(b) Forecast the future battlefield 
environment and guide the framing 
of matching, operational and logis
tic support concepts; 

(c) Formulate our future philosophy of 
weapons systems and major equip
ment in view of the threat assess
ment, strategy and technological 
forecast; and 

(d) Undertake matching planning in 
the fields of manpower, training and 
other infrastructures. 

-Tbis is the job chart with which Perspective 
Planning is being made. 

The future battlefield environment would 

be influenced by induction of modern wea· 
pon system into the sub continent. The 
latest technoloay weapon systems are avail
able to them from the Western sources at 
concessional terms. Keeping this in view 
and the developments in technology that are 
taking place very fast. our futuristic require
ment for weapon system will be intended to 
cater for more sophisticated battlefield 
environment with emphasis on the following: 

(a) Provision of greater mobility and 
fire power; 

(b) Vertical attack and envelopment 
capabilities integra) to ground 
forces; 

(c) Tanks, infantry combat vehicles and 
logistic support vehicles with greater 
versability and survivability; 

(d) Better. more secure and longer range 
commanication facilities, incorporat· 
ing futuristic technolgoies. 

-So. all these objectives have been kept in 
view. 1 do not want to read the entire list. 
It is a long list. But what I would like to 
emphasise is that, what is being done is, what 
we understand by Perspective Planning. We 
are planning 15 years or 20 years ahead 
of our times. That means, if we are planning 
for something today it has to be operational 
-and effectively operationaJ- at the end of 
the century. This is the view; this is the 
idea; this is the purpose for which our plann
ing is done. Now, who is to be associated 
with this? At the moment, the experts and 
those who are in the operations themselves 
are associated with it. They are doing it 
themselves. Whether other scientists and 
certain others have to be associated is a 
matter of detail. We can go into it later as 
we go along. It has just started. So, let it 
go forward a little, after which we can see 
how it has functioned. We can have an 
interim report from them of what has been 
done during the last two years or soand then 
we can go into it. J am prepared to take 
the House into confidence at the proper time 
on this. 

J now come to N .C.C. This has figured 
very prominently in the Debate. So, I think, 
a word is necessary_ As is well-known, the 
NCC was established in 1948. When it was 
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established, the following were the objectives: 

(a) Development of leadership. character 
comradeship and the ideal of 
service; 

(b) Stimulation of interest in the de
fence of the country to the widest 
possible extent; and 

(c) Building up of a reserve of potential 
otlicers, to enable the Armed Forces 
to expand rapidly in a national 
emergency. 

18.00 hrs. 

Some very clear-cut objectives were given 
in 1948. Now what has happened-l do 
not know why it has happened-is that 
under Or. G.S. Mahajani, a Committee was 
appointed. That Committee made a big 
change in the objectives. The Committee 
recommended changes in the objectives of the 
Nee which were modified as follows and 
this was in 1974 : 

(a) development of leadership, charac
ter, comradeship. spirit of sports· 
manship and the ideal of service; 

(b) to create a force of disciplined and 
trained manpower which in a 
national emergency would be of 
assistance to the country; and 

(c) to provide training for students with 
a view to developing in them officer 
like quality thus also enabling them 
to obtain commissions in the Armed 
Forces. 

Now, what has happended ? The net result 
of the change is stimulation of interest in the 
defence of the country to the widest possihle 
extent - This has been removed. So, the 
ori entation is changed. 

SHRI PRIY A RANJAN DAS MUNSI 
(Howrah): There is a total dilution. 

SHRI P.V. NARASIMHA RAO : Well, 
you may call it a dilution. But I would call 
it a change. I would be neutral in that. But 
recently the Prime Minister has decided that 
the Nee has to be strengthened considcar-
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ably. We are going to recruit or enroll at 
the rate of 10,000 additional Cadet each 
year. Naturally you see that for the last 10 
or 12 years we have taken one direction. It 
may not be possibJe for us overnight to 
change the old direction. It ~ill be too much 
of a strain on everybody. But I would like 
to assure the Hon. Members that whatever 
thrust, whatever emphasis is missing. will he 
restored in course of time and this is the 
decision. Instructions have already been 
given. The Director General wi] I come to 
me with a plan and with that plan, at the 
appropriate time, 1 would come to the How,c 
and at that time I would seek the cooperation 
of the Members. Cooperation of the State 
Governments would be needed. So, I shall 
certainly come to you when the plan is 
ready. 

AN HON. MEMBER: What about the 
Commission ? 

SHRI P.V. NARASJMHA RAO: If 
we go in for a commission, we may take 
another five years. The point is : whne. 
according to you. the dilution taken place '! 
We can certainly find out how has that dilu
tion to be removed. how the old emphasis 
should be restored. But if you find that there 
arc too many complications we can certainly 
have a Commission or Committee. There is 
no difficulty about it. 

SHRIMATI PHULRENU GUHA 
(Contai) : Can you tell us whether gir)~ will 
be taken in the NCe and what is the pro
portion between the boys and girls? 

SHRI P.V. NARASIMHA RAO: In the 
Nee, very merited boys and very talented 
girls arc thcre. 

Sir, I now come to ex-servicemen. Again 
the topic has very righty o~cupied con
siderable time and attention of the House. 
I would like to assure the Members that this 
again is a matter in which we are taking 
special interest. It is true that a large num
ber of our jawans retire at the age of 35 or 
36 or below 40. Now, the question is: if 
you ask me to keep them until they are 58 
or 60 ((Interruptions).. It is one of the 
suggestions that have been made. 

SHRI AJA Y MUSHRAN : I did not 
make it. 
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SHRI P.V. NARASIMHA RAO: You 
did not make it. Somebody else did. That is 
whf I am disposing of the easiest question 
first. 

SHRI AlA Y MUSHRAN : The sugges
tion was that after they have finished the 
services, there should be a system by which 
there should be an automatic absorption in 
the Central Government, pubHc sector under
takings, State Governments and para
military units. 

SHRI P.V. NARASIMHA RAO: Now, 
as I just now said, there is a demand for 
their continuation in service. Although one 
suggestion on those lines was made, all of 
us are agreed that .this cannot be done. They 
cannot conntinue upto 58. Do you agree or 
not? What is to be done after 35 or 36 or 
below 40. that is the point. 

PROF. MADHU DANDAVATE: People 
at 58 cannot be called Jawans. 

SHRI P.V. NARASIMHA RAO : Yes, 
Now. Sir, I would like to give some infor
mation to the House in this respect. Quick 
implementation of the High Level Committee's 
recommendations is being attempted. One of 
the most important recommendations which 
Mr. Parashar and others referred to was 
the setting up of a Finance Corporation for 
the ex-servicemen. Now, while making this 
recommendation, I am Dot quite sure that 
the Committee was fully convinced of the 
feasibility of this. But in any case, I am not 
rejecting it. I shall get this examined and 
if there is any possibility and without causing 
too many complications to the ex-servicemen 
themselves, if this can be done, if it is found 
useful, we would certainly I"ursue action on 
those lines, as on the 68 and odd recommen
dations which they have made. They are all 
being examined and I am taking some per
sonal interest in this. But as Mr. Parashar 
pointed out, al1 this is not just in the hands 
of one person. The State Governments come 
into the picture in a big way. I know at 
the State level what we did for ex-service
men when we were in the State Government 
aDd how mucb trouble we have to take in 
order to protect the ex-servicemen from 
competing claims. If a piece of land had to 
be given to an ex·servi~men, there were 20 
other categories of p.eopJe who would come 

and say: "We stand a better chance accor
ding to the law, according to the rules. So, 
we should get it and not he." It needs such 
protective action on the part of the State 
Government to give the' ex-serviceman what 
is his due. So, this is what we have to do. 
I would like to call a meeting, if necessary, of 
the M ioisters concerned at the State level 
and pursue action in whatever lines it is 
possible, I would like to assure you that this 
is uppermost in my mind. 

PROF. MADHU DANDAVATE : Just 
one point. Whenever this question of pre
ference and priority comes, you rightly said 
that when the claim is made by ex-servicemen, 
it should be given. But what is happening 
very often is that the prominent authorities 
go to various audiences and when they go to 
ex-servicemen. they !)ay that ex~servit:emen 

should be given priority; when they go to 
landless labourers, they say that they must 
be given priority; and when they go to 
Harijans. they say tha 1 the Harijans should 
be given priority. Once and for all, decide 
which is the priority among the priorities. 

SHRI P.V. NARASIMHA RAO: This 
is what we told the State Governments; 
because it is the politician's prerogative. 
They speak in a forum according to the 
desires of that forum. 

Sir, one thing we have come across and 
I would like to share it with the Hon. 
members. It has been our experience that at 
the age of 36 or 37., whenever ~wc offer the 
ex-serviceman a job in the CRF or the BSF 
or in any cf these para-military forces, the 
response is extremely poor. He wants a job, 
may be somewhere near his village, or in his 
village if possible. If he has a piece of land, 
he would like to go and settle there. So, 
because of this, the response is very poor. 
Even if you make it automatic, I am DO. 

sure that there is going to be better response. 
We will have to look into it. We will cer
tainly take the suggestions gi\en by the Hon. 
members. We have tried this. When I was 
Home Minjster, we tried this last year. 
We found that the response was poor. So. 
we will have to find out the reasons and in 
what other manner we can help them. What 
I would like to say in brief is that I would 
like to belp them ~ all possible ways. But 
the numbers are ..r~large. 'We should not 
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forget the magnitude of the problem-60,OOO 
people retiring every year. 60,000 is a large 
number. 

MR. CHAIRMAN: How much more 
time the Hon. Minister would like to have? 

SHRI P.V. NARASIMHA RAO: I 
think it is flexible, depending upon the 
patience of the members. I can finish within 
the next five minutes. (Interruptions). 
I think I have covered all the points. There 
is only one point Which, I think, I shl)uld 
cover. and which needs a little elucidation; 
and that is about pensions. and whatever is 
being done in the Defence Audit. 

I would like to inform the House that 
right now-yesterd,ty today, i.e. for the 
last 2 or 3 days-we have been having a 
conference of officers of the Defence Audit. 
I would like to inform the House ah..)ut some 
of the recommendation~ made by three 
officers. I am sure ,these are good recommen
dations; and we are going to accept them. 

The present position is this: there are 
about a lakh of pensioners coming into the 
fold every year. These pensioners are paid 
in different ways. They are paid from State 
Governments' treasuries. The number of 
those who are paid from State Government 
t,.reasuries is 6.7 lakhs, or roughly 7 lakhs. 
Defence pension disbursement offices-about 
4.2 lakhs; banks-about 2.4 lakhs, and 
post offices -about 1.7 lakhs or 2 lakhs. So, 
different agencies are making these payments. 

I have been discussing this with these 
officers. They agree that it should be possible, 
with the large network of banks in the 
country which we have opened, to make 
over this duty of paying these pensions, to 
the banks; and also to the post offices. But 
I am told that the post offices arc charging 
about Rs. 2.5 crores from us for making 
these payments; and they are making 
payments once in three months. So, I wiIJ 
have to talk to my colleague. the Minister of 
Communicationc; and persuade him to 
persuade his own people, to make 
use of the post offices, to let us make 
use of the post offices in a much bigger way, 
because we have about 5 lakh post offices in 
this country. There is no reason why this 
should be cen traIized, why a pensioner should 
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go 20, 2S or 30 miles to get his pension, 
go from pillar to post and face all the rest of 
it which happens. So. we are going to 
streamline it. 

In Allahabad, where you have this office, 
I am told that aJJ these individual files are 
stacked. and it is a job to find any file from 
that very big heap. (Interruption) We have 
now decided to computerize the whole thing. 
We will not need any of these big files there; 
and we have an age-old method of destroying 
files. Perhaps thoes of us who have worked 
in the State Governments know that there is 
a method of destroying the files. I just do 
not understand why these files have been 
retained in their original bulk. Each file could 
be reduced to one paper. That is what they 
are going to do when the computers are 
given to them. Some have been given. The 
only thing is that so far, I understand that 
it has not deen found possible, becasue 
wheneeer it was attempted, some Members of 
Parliament had their way. (Interruption; My 
appeal would also be addressed to Hon. 
Members: This is being done in the interests 
of the pensioner. Weare not going to 
retrench any staff. There is no question of 
any retrenchment; there is no danger of any 
retrenchment. 

PROF. MADHU DANDA V ATE: When
ever we send suggestions, you always file 
them. That is why the files become bulky. 

SHRt P. V. NARASIMHA RAO : What
ever the reason, this is the result. So, what 
I am saying is that this streamlining is going 
to be done in a big way, and I hope that 
after this is done, there will not be too many 
complaints. 

The same thing goes for provident fund 
payments; and that office is in Meerut. We 
will have to streamline that office also. We 
are in the process of taking an appropriate 
decision on those things. So. 1 would like 
the Hon. members to rest as'sured that all 
these aspects are engaging our attention; and 
we will do whatever is possible. 

AN HON. MEMBER : There can be 
procedure of sending the pension by post. 
That can also be thought of. 

SHRI P. V. NARASIMHA RAO : There 
is some difficulty in payments by post offices. 
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Post officea are DOt paying them .. What can 
we do 1] 

( lllterrup t io liS' ) 

The idea is not to make them come: the 
idea is to pay them pension at a place nea
rc~t to their homes or in their own villages. 
if possible. This is the objective and we are 
1ravelling in that direction. I must thank the 
HOIl. m~mbers for the patience which they 
have shown. 

SHRI K.P. UNNIKRISHNAN: Will you 
write to tbe individual members whose points 
you have not covered. in your repJy ? 

SHRI P.V. NARASIMHA ItAO: I think 
that has been my practice. If any important 
point has not been covered, I would write to 
,the individual member on that point. This is 
what I wouJd do. 

MR. CHAIRMAN: I shall now put the 
Demands for Grants relating to the Ministry 
of Defence to vo te : 

The question is : 

"That the respective sums not exceeding 
the accounts on Revenue Account and 
Capital Account shown in the fourth 
column of the order paper be granted 
to the President out of the Consolida
ted Fund of India to complete the 
sums necessary to defray the charges 
that will come in course of payment 
during the year ending 31 st day of 
March, 1986 in respect of the heads 
of Demands entered in the second 
column thereof against Demand Nos. 
18 to 23 retating to the Ministry of 
Defence." 

The mtoion was adopted. 

Demands for Grants for J985-86 in respect of the Ministry of Defence voted by the House 

-- - - ---- ~ - -

No. of Name of Demand Amount of Demand for Grant Amount of Demand for Grant 
Demand on account voted by the voted by the House 

House on 25th March, 
1985 

.., 
3 4 J.. 

~.-.--.-.~-~~ . - _--_- .-

Rev~nue Capital Revenue Capital 

Rs. Rs. Rs. Rs. 

'MINISTRY OF DEFENCE 

18. Ministry of Defence 79,48.33.000 26,91,87,000 3,97,41,66.000 1,34,59,35,000 

19. Defence Pensions 84,74,79,000 4,23,73,96,000 

20. Defence Services-Army 7.97,84,70,000 ~9.89.23.S5,OOO 

21. Defence Sevices- Navy 1,00,32,50,000 5,OJ ,62,50,000 

22. Defence Services-Air 
Force 2,88,32,23,000 14,41,61,17,000 

23. Capital Outlay on 
Defences Services 1,54,25,33,000 7,71,26,67.000 
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MR. CHAIRMAN : Tbe House now 
:stands adjuo~J'ned to meet tomorrow at 

11.00 A.M. 

11.11 M. 

The Lok Stlbh" t/ten adjourned till 

DeflllllfdJ ftJr GIYlfl/6 
(wMra/) 1985-86 

Eleven of the clock on Friday, 
April 26, 1985/ Vaisakha 6.1907 

(Saka) 
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